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Factual & Action Taken Report

Hon’ble NGT vide order dated 29.10.2021 in O.A. 80/2021, Captain
Satyendra Kumar Singh Vs State of Rajasthan & Others directed to the
committee of Central Pollution Control Board (CPCB) & Rajasthan State
Pollution Control Board (RSPCB) to visit the place & submit the factual and
action taken report. In compliance of the order following officer of CPCB &
RSPCB visited the said place viz. 30 MLD Sewage Treatment Plant
established at Gajadharpura village, Kalwar Road, Jaipur and nearby area of
effluent discharge on 8th December 2021:

1. Sh Sunil Kumar Meena, Sc-D, CPCB, Regional Directorate, Bhopal
(M.P.)
2. Sh Vijay Sharma, Regional Officer, RSPCB, Jaipur (North), Rajasthan

Following representatives of Jaipur Development Authority (JDA) and O&M
agency were also present during the visit:

1. Sh. M. L. Jangid, Ex. Engg, JDA

2. Sh. Vijay Kumawat, AEn, JDA

3. Sh. Nitin Goyal, JEn, JDA

4. Shri Anas, Plant Manager & Representative of M/s Ansu Engineering

The committee visited the Activated Sludge Process based 30 MLD STP plant
of Jaipur Development Authority established at village Gajadharpura,
Kalwar, Jaipur and collected the samples from inlet, outlet, final discharge
point and water flowing in river Bandi (the final discharge point of treated
sewage). To ascertain the effect on the ground water due to the discharge of
untreated sewage, the trend of the water quality obtained at identified
monitoring station near River Bandi under National Water Quality
Monitoring Program (NWMP) was considered.

1.0 About Sewage Treatment Plant:

The Activated Sludge Process based 30 MLD STP plant was established by
Jaipur Development Authority (JDA) and commissioned in year 2013 to
cater the area viz. North-West area of Jaipur city (Outer area of Ajmer-
Jaipur-Delhi 200 feet C-Zone by-pass, Neendad mod Sikar Road to Loha
Mandi Area to Benad Road to Niwaru Road to Kalwar Road upto
Gajadharpura). The Geographical location of the STP is 26.985341°,
75.617679°. The Consent to Operate (CTO) was granted on 26.6.2020 from
RSPCB for 30 MLD STP & S00KVA DG Set is valid upto 29.2.2024 and
31.5.2025 respectively. Copy of the CTO is enclosed as Annexure-I.
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Earlier the plant operation was looked after by M/s M S Khurana
Engineering Ltd, Ahmedabad. Presently from October 2018, the O&M is
being looked after by M/s Ansu Engineering. The STP comprised following
unit operations viz. raw sewage sump, mechanical screening, grit chamber,
parshall flume, primary clarifier (02 nos x 2145 m3), aeration tanks (2 nos. x
3865 m?3) with diffused aerators (02 nos), secondary clarifiers (02 nos x 2557
m?3), Sludge thickener (1 no. x 4380 m3), Sludge digester (2 nos. x 2550 m3),
gas holders. Chlorine Contact Tank (CCT). The details of the unit operations
are enclosed as Annexure-II.

The domestic wastewater treated through biological process and after
chlorination is being discharged into the non-perennial river Bandi through
1 kms long closed conduit (RCC-HUME) pipeline from the STP outlet to final
discharge points near Government Primary School, Kalbeliyon ki Dhani,
Kalwar. As informed by JDA officials, the treated wastewater discharge in
Bandi river by making/constructing earthen channel to provide treated
water to farmers of the nearby villagers for farming.

2.0 Committee observations
2.1 Observation regarding STP:
i. On the day of visit (8.12.2021), the STP was operational with an

average flow of 25MLD. The details of the month-wise average flow is
as tabulated below:

S.No. | Month Duration Average inlet
flow (in MLD)
1. | April, 2021 27.03.2021-26.04.2021 23.42
2. | May, 2021 27.04.2021-26.05.2021 23.91
3. |June, 2021 27.05.2021-26.06.2021 24.26
4. |July, 2021 27.06.2021-26.07.2021 24.44
5. | Aug, 2021 27.07.2021-26.08.2021 24.45
6. | Sept, 2021 27.08.2021-26.09.2021 26.05
7. | Oct, 2021 27.09.2021-26.10.2021 25.26
8. | Nov, 2021 27.10.2021-26.11.2021 25.12
9. | Dec, 2021 27.11.2021-07.12.2021 24.95

ii. ~ White color froth/foaming was observed at the point of discharge of
treated wastewater.
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iii. The log books of inlet flow, quality of raw sewage and treated sewage,
pump operation and electricity consumption are recorded. The copy of
the logbook is enclosed as Annexure-III. It is pertinent to mention
that the electricity consumption during 27.11.2021 to 7.12.2021
varied from 1488KWH to 1790KWH; this reveals that few unit
operations were not being operated during this period that may have
resulted in poor treatment performance.

iv. Two by-pass lines exist as safety measure during shut down or
unforeseen emergency. It is noteworthy that no metering
arrangements have been provided at these by-pass lines. Thus
possibility of direct passing of raw sewage into disposal conduit can’t
be ruled out.

v. STP has not provided online continuous effluent monitoring system
(OCEMS) for measurement of quality of treated waste water. An
administrative & financial approval order dated 22.11.2021 issued by
JDA for supply, installation & maintenance of OCEMS for STP and
NIT was issued on 3.12.2021 with last date of bid submission i.e.
27.12.2021. Copy of the administrative & financial order is enclosed
as Annexure-IV.

vi. The methane bio-gas holder was found un-lifted, that reveals that no
gas is being produced since long, in this regard unit needs to trace for
any leakages in bio-gas holder pipeline. It was also observed that the
thickened sludge after filter press is being dumping in open land
inside the premises without recovering the bio-gas. The sludge drying
bed/area is also not defined.

vii. The aeration tank, Sludge Volume Index (SVI) was observed as more
than 250; that reveal the poor treatability and lift-over of the sludge to
Secondary Settling Tank.

2.2 Observation regarding the discharge of wastewater:

i. The domestic wastewater treated through biological process and after
chlorination is being discharged into the non-perennial river Bandi
through 01 kms long closed conduit (RCC-HUME) pipeline from the
STP outlet to final discharge points near Government Primary School,
Kalbeliyon ki Dhani, Kalwar. As informed by JDA officials, the treated
wastewater discharge in Bandi river by making/constructing earthen
channel to provide treated water to farmers of the nearby villagers for
farming.

Page 4 of 14 Page 4 of 62



ii.

Jaipur Development Authority (JDA) has issued work orders for
construction of temporary earthen channel for disposal of treated
sewage water. The details are as tabulated below:

S.No. | Date of | Work order | Construction of | Amount  of
Work issued to channel from Order
Order

1. |27.7.2020 | M/s Shiv | STP to village Pachar | 5,91,983/-
2. [10.12.2020 | Samota Village  Pachar to|2,78,807/-
Construction | village Lalpura
3. |22.01.2021 | Co. Village Lalpura to |3,47,271/-

Downward for safe
disposal
4. |24.03.2021 | M/s Muskan | Maintenance of | 3,13,359/-
Construction | existing channel and
construction of new
channel at Bassi Naga
village to downward
for safe disposal

The copy of the work orders are enclosed as Annexure-V.

2.2.1 Pictorial (Satellite-image) proof of channeling and stagnation of
the wastewater:

The satellite image (Feb, 2019), revealed that there was stagnation of the
domestic wastewater near the discharge point and there is no channel to
stop stagnation.

The satellite image (Feb 2021), revealed that a channel was constructed
parallel to river length, however still the stagnation of wastewater is visible
near the discharge points, this may be due to damaged channel at few
points.

The satellite image (Oct, 2021), revealed that the channel is damaged near
the discharging point and the wastewater started accumulating in about

5Ha area of the river bed.

The satellite images are as below:
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The earthen channel is visible (Feb, 2021)
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The damaged earthen channel drain and stagnated wastewater in about SHa
area (Oct, 2021)

The earthen channel of 15kms (approx.) length from the discharge point as
on October, 2021 is as below:

“Google Earth

o at 127033544 " Slon, /5,435

A0 elev Umi eyeralt 1749 km

uring visit on 8.12.202 1, it was observed that the aaed drain has
created a cess pool in about SHa area near the discharge point.
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3.0 Analysis report
3.1. Analysis report of STP & river Bandi:

To assess the quality of treatment, samples were collected on 8.12.2021
from Inlet, Outlet, and final/terminal discharge point of STP. Sample was
collected from bridge near Balaji Dham (Kalwar police station) to ascertain
the quality of flowing water in river Bandi.

The analysis report is as tabulated below:

S.N | Sampling GPS location Parameters
0. Location (All are in mg/1 except pH)
Fecal Coliform
pH BOD COD TSS (MPN/ 100ml)
1. Inlet of STP 26.984131°,
75 618578° 7.20 280 673 594 >2400
2. Outlet of STP 26.985155°,
75 617329° 7.71 24 92 46 150
3. Final/ 26.987337°,
Terminal Point | 75.608677°
near Govt.
Primary School 7.65 64 192 84 240
at Kalbeliyon
ki Dhani,
Kalwar
4. Bridge near 26.981679°,
Balaji Dham | 75.603169° | 7 5a | 550 | 477 | 504 460
(Kalwar Police
Station)
Prescribed standards - )
(As per NGT order Dt. 5.5- Desirable: 100
30.4.2019 in O.A. 9 0 10 50 20 Permissible:
1069/2018 ' 230

The analysis results revealed that the STP was not meeting the prescribed
discharge standards for BOD, COD, TSS & Fecal Coliform. This is resulted
due to improper sludge volume index in aeration tank and the inadequate
chlorine dosing.

The values of BOD, COD, TSS & Fecal Coliform was observed significantly
high at the bridge near Balaji Dham (Kalwar Police Station) which is about
800mt distant from the final/terminal discharge point. The higher values
may be due to discharge of untreated sewage and due to accumulation of
partially treated domestic wastewater.

3.2 Analysis report of Ground water

To assess the ground water quality in the nearby area, sampling was done
from tubewell near to Kalwar police station (GPS location 26.981779°,
75.603414°).

There is one tubewell near to STP which has already been identified under
National Water Quality Program by Central Pollution Control Board (CPCB)
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and half-yearly monitoring is carried out by Rajasthan State Pollution
Control Board (RSPCB). The analysis date from 2019 to 2021 of this location
was also studied for any significant change in the ground water quality due
to discharge of STP treated wastewater. The analysis report is as tabulated

below:
Parameter Sampling Locations Drinking
NWMP location (Station code-4165) Borewell near Tubewell near water
STP at Gajadharpura, Jaipur to Kalwar | Standard
police station IS
(GPS Location: 26.983714,75.608426) (GPS location | 14500.00
26.981854° 12
75.602437°)
24th April 16th Oct 11th June | 7th Oct 8th April 8th Dec 2021
2019 2019 2020 2020 2021
pH 7.71 7.6 7.73 8.24 7.64 7.84 6.5-8.5
Temperature 27 27 33 33 30 - -
Total 196 180 188 200 176 424 600
Alkalinity
C.0.D. 10.01 6.6 20.00 4.00 11.89 4.5 -
Calcium as Ca 35.2 38.4 41.6 46.4 54.4 16 200
Chloride 144 128 156 112 164 108 1000
Conductivity 1070 1040 900 1110 1170 1047 -
Fecal Coliform 4 <3 3 9 14 <3 -
Fluoride As F 0.98 0.96 0.82 0.4 0.68 0.565 1.5
Magnesium 24.4 26.352 34.16 44.896 47.824 16 100
Nitrate as N 2.1 2.2 1.34 2.28 3.04 2.9 -
Nitrite as N 0.0044 0.0052 0.0044 | 0.0004 0.0052 - -
Boron 0.23 0.26 0.31 0.46 0.36 - 1.0
Phosphate 0.1 0.2 0.1 0.1 0.2 - -
Potassium 2.5 3.1 6.9 2.2 7.7 2.2 -
Sodium 72 68 104 114 126 2 -
Sulphate 175 145 94 68 92 33 400
Total Coliform 4 7 7 14 28 04 -
TDS 832 758 738 818 878 760 2000
T. hardness 188 204 244 300 332 104 600
Iron as Fe 0.527 NT 0.033 0.175 NT 1.77 0.3
Cadmium NT NT NT NT NT NT 0.003
Copper NT NT NT NT NT NT 1.5
Lead NT NT NT NT NT NT 0.01
Zinc 0.146 0.022 0.197 0.051 0.298 0.530 15

Note: All parameter accept pH, Temp (°C), Conductivity (umho/cm), Coliform (MPN/ 100ml) are in mg/L

The ground water quality at NWMP location and borewell near Kalwar Police
Station showed that the values are well below the prescribed drinking water
standards (IS 10500:2012). However, non-significant incremental in values
of Total & Feacal coliform may be studied in light of any mixing of domestic

wastewater in groundwater.

Copy of the analysis reports are enclosed as Annexure-VI.
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4.0 Environmental compensation

The 30 MLD STP catering the need of North-West area of Jaipur city (Outer
area of Ajmer-Jaipur-Delhi 200 feet C-Zone by-pass, Neendad mod Sikar
Road to Loha Mandi Area to Benad Road to Niwaru Road to Kalwar Road
upto Gajadharpura), currently operating on the average flow of 25MLD.

The partially treated wastewater is being discharged in non-perennial River
Bandi, that resulted in accumulation of wastewater majorly in the SHa near
the near the discharge point. This resulted in higher values of BOD, COD,
TSS and Fecal Coliform. The settled sludge in cess pool create odorous
environment in the local vicinity. Jaipur Development Authority (JDA) has
awarded work order during July 2020 to March 2021 for the construction of
earthen drain and its maintenance; this partially reduced the stagnation of
the partially treated wastewater but due to damage in earthen drain the
issue of stagnation again raised.

» The Environmental Compensation (EC) on the Authority for failing to
achieve the discharge standards has 02 components:

i. Cost saved /benefits achieved by the concerned
individual/authority by not having proper sewage management
system; and

ii. Cost to the environment (environmental externality) due to
untreated/partially  treated  waste/sewage  because  of
insufficient capacity of sewage management/treatment facility

Non-compliance period:

Earlier, Rajasthan State Pollution Control Board (RSPCB) has reported non-
compliance w.r.t. discharge standards vide its inspection dated 27.7.2021.
(Copy of the report is enclosed as Annexure-VII). The similar status of non-
compliance was recorded by the NGT committee during its visit dated
8.12.2021.

The committee is in the opinion to impose the environmental compensation
(EC) on the Jaipur Development Authority (JDA) for the period of non-
compliance i.e 27.7.2021 to 8.12.2021. (Note: This EC can be imposed for
further non-compliance periods too)

Total days of non-compliance (27.7.2021 to 8.12.2021) : 135 days
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The Environmental Compensation assessment was based on the following
formula:

Environmental Compensation (EC) =PIxNxR xS x LF

Where,

PI= Pollution Index

N= Number of Days of non-compliance took place

R= A factor in Rupees for EC
S= Factor for scale of operation
LF= Location Factor

1. | Pollution Index (PI)
(STP was granted consent to Operate under 80
Red category)

2. | Number of Days of non-compliance 135
(27.7.2021 to 8.12.2021)

3. | A factor in Rupees for EC (in Rupees) 250

4. | Factor for scale of operation 1.0

5. | Location Factor (Jaipur city population is 1.25
between 1 to <5 million)
EC (per day) = (80 X 250 X 1.0 X 1.25) Rs. 25000/ -
EC for non-compliance period of 135 Rs. 33,75,000/-
days

5.0 Action taken

5.1 For upgradation of the STP by Jaipur Development Authority &
RSPCB

As the present ASP technology based 30MLD STP designed to achieve BOD
as 20mg/l, COD as 250mg/l, TSS as 50mg/l and pH 6-8; however to
achieve the new prescribed standards of pH 5.5-9, BOD 10mg/l, COD
50mg/1, TSS 20mg/l and fecal coliform 100MPN/100ml upgradation of the

STP is needed. Following actions are taken by JDA:

i.

Administration & financial approval of Rs. 56,32,440/- issued on
1.12.2021 for “Consultancy work for preparation of DPR for the
upgradation of 30MLD STP”. Copy of the same is enclosed as

Annexure-VIII.
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ii.

iii.

iv.

For uninterrupted operation of STP a SO00KVA DG set was installed
and CTO obtained from RSPCB with a validity upto 31.5.2025. Copy
of the CTO is enclosed as Annexure-I.

An administrative & financial approval order dated 22.11.2021 issued
by JDA for supply, installation & maintenance of OCEMS for STP and
NIT was issued on 3.12.2021 with last date of bid submission i.e.
27.12.2021. Copy of the administrative & financial order is enclosed
as Annexure-IV.

RSPCB has communicated the outcome of field visit (27.7.2021) vide
letter dated 21.9.2021 and directed to comply the shortcoming w.r.t.
upgradation of STP, OCEMS, reuse of the treated wastewater etc.
Copy of the letter is enclosed as Annexure-IX.

5.2 Action taken for channeling the treated wastewater by JDA

Jaipur Development Authority (JDA) has issued work orders for
construction of temporary earthen channel for disposal of treated
sewage water. The details are as tabulated below:

S.No. | Date of | Work order | Construction of | Amount  of

Work issued to channel from Order

Order

27.7.2020 | M/s Shiv | STP to village Pachar | 5,91,983/-

10.12.2020 | Samota Village @ Pachar to |2,78,807/-

Construction | village Lalpura

22.01.2021 | Co. Village Lalpura to |3,47,271/-
Downward for safe
disposal

24.03.2021 | M/s Muskan | Maintenance of | 3,13,359/-

Construction | existing channel and
construction of new
channel at Bassi Naga
village to downward
for safe disposal

ii.

The copy of the work orders are enclosed as Annexure-V.

During the filed visit of the committee, JDA officials were instructed to
immediately start the repair work of the damaged earthen drain to
stop accumulation of the partially treated wastewater. JDA has
started the repairing work and the field photographs (14.12.2021) are
as below:
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Field Photographs are enclosed as Annexure-X.
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6.0 Recommendations

1. Jaipur Development Authority (JDA) to deposit the environmental
compensation of Rs. 33,75,000/- (Thirty Three Lacs Seventy Five
Thousand rupees) for reported non-compliance of 135 days. The
imposition of EC with the rate of Rs. 25000/- may be applicable on
daily basis till the compliance of prescribed norms achieved.

2. Jaipur Development Authority (JDA) shall submit its action plan of
upgradation and reuse of treated sewage.

3. Jaipur Development Authority (JDA) shall repair the earthen channel
to avoid any stagnancy.

4. Jaipur Development Authority (JDA) shall repair the biogas pipeline
and start the operation of sludge digester with gainful utilization of
bio-gas produced rather flaring as an option.

S. Jaipur Development Authority (JDA) shall update its logbooks of
electricity consumption, biogas generation; install flow meter on by-
pass drain etc. Also maintain logbook of sludge generation and sale
record of dried sludge. JDA also construct sludge drying bed (SDB) at
identified site.

6. Jaipur Development Authority (JDA) shall ensure that during
upgradation of STP on new technology, the existing STP plant also be
operational till its commissioning.

7. Jaipur Development Authority (JDA) may be directed to expedite the
upgradation of the STP to achieve the prescribed standards.

8. Public Health Engineering Department (PHED) and Ground Water
Department may investigate the borewells falling within 100m of
Bandi river’s bank (Both Sides) from the discharge point specifically
for Fecal Coliform & Nitrate.

o> Bl
'Z:Bxl. 0'1_,-\'70} p2|oil2e>—

(Sunil Kumar Meena) (Vijay Sharma)
Scientist-D Regional Officer

CPCB, Bhopal RSPCB, Jaipur-North
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A AANA_FEXMN L I
Head Office (PLG) 7&?1/\

an) _ Rajasthan State Pollution Control Board
ﬂ 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
O Phone: 0141-5159600,5159695 Fax: 0141-5159697
| 4
Registered
FileNo :  F(MUID)/Jaipur(Sanganer)/41(1)/2013-2014/1545-1548

Order No: 2020-2021/PLG/1116
Date: 26/06/2020

Unit Id : 15679
M/s Sewage Treatment Plant of Jaipur Development Authority
Jaipur Development Authority,Indra Circle, JLN Marg, ,
Jaipur
District:Jaipur
Sub: Consent to Operate under section 25/260of the Water (Prevention & Control of Pollution)

Act, 1974. i
Ref:  Your application for Consent to Operate dated 07/01/2019 and subsequent correspondence.

Sir,
Consent to Operate under the provisions of section 25/26 of the Water (Prevention &
Control of Pollution) Act, 1974 (hereinafter to be referred as the Water Act) as amended to
date and rules & the orders issued thereunder is hereby granted for your Sewage
Treatment Plant plant situated at Village Gajadharpura, Kalwar Road, Jaipur
Tehsil:Sanganer District:JAIPUR , Rajasthan, subject to the following conditions:-

1 That this Consent to Operate is valid for a period from 01/03/2019 to 29/02/2024 .

2 That this Consent is granted for manufacturing / producing following products / by
products or carrying out the following activities or operation/processes or providing B

following services with capacities given below.

Particular Type Quantity with Unit

Sewage Treatment Plant Service 30.00 MLD

3 That this consent to operate is for existing plant, process & capacity and separate consent
to establish/operate is required to be taken for any addition / modification / alteration in
process or change in capacity or change in fuel.

4 That the quantity of effluent generation along with mode of disposal for the treated
effluent shall be as under:
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Head Office (PLG)
Rajasthan State Pollution Control Board

—faasln— 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
SRS Phone: 0141-5159600,5159695 Fax: 0141-5159697
Registered
' FileNo : F(MUID)/Jaipur(Sanganer)/41(1)/2013-2014/1545-1548

OrderNo: 2020-2021/PLG/1116
Date: 26/06/2020

Unit Id : 15679

Type of effluent Max. effluent Recycled Qty Disposed Qty of effluent
generation of Effluent (KLD)and mode of disposal
(KLD) (KLD)
Domestic Sewage 30.000 NIL 30.000
On Land For
Plantation/Horticulture after
, adequate treatment

{ 5 That the domestic sewage shall be treated before disposal so as to conform to the
standards  prescribed under the Environvent (Protection) Act-1986for disposal Into

Inland Surface Water. The main parameters for regular monitoring shall be as under.

Parameters Standards
pH Value Between 5.5 to 9.0
Phosphate as P Not to exceed 1.0 mg/l
Biochemical Oxygen Demand (3 days at 27C) Not to exceed 10 mg/l
Y Chemical Oxygen Demand Not to exceed 50 mg/l
; Fecal Coliform not to exceed 230 MPN/100 ml
N total 10 mg/1

6 That unit shall achieve following standards for treated waste water before
discharge:-
1. pH=5.5-9.0
2.B.0.D=10 mg/1
3.Total Suspended Solids(TSS)=20 mg/]
4. Chemical Oxygen Demand(COD)=50 mg/I
5.Nitogen(Total)=10 mg/]
6. phosphate(P)=1.0mg/1
7.Fecal Coliform(FC)=230 MPN/100 ml
7 That no treated/untreated effluent shall be discharged into any other water body
and entire treated sewage shall be utilized in plantation and horticulture and
other gainful purposes.

e ov o
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Head Office (PLG)

— _ Rajasthan State Pollution Control Board
B 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
SR Phone: 0141-5159600,5159695 Fax: 0141-5159697

N
Registered
FileNo : F(MUID)/Jaipur(Sanganer)/41(1)/2013-2014/1545-1548

OrderNo: 2020-2021/PLG/1116

Date: 26/06/2020

UnitId : 15679

Page 3 of 4

8 That the sludge will be properly digested, de-watered and the treated sludge will be
used as manure or will be disposed in a scientific manner.

9 That the uwnit shall undertake spray of insecticides from time to time to control
fly/mosquito growth in the area.

10 That the unit shall undertake plantation in two rows of suitable species all along
the periphery of the site of the STP to control foul smell.

11 That the revised standards will come into force as and when notified by MoEF and
CC in compliance to Hon'ble NGT order dated 30/4/2019in matter of Nitin Shankar
Deshpande vs Union of India and Ors.

12 That, not withstanding anything provided hereinabove, the State Board shall have power
and reserves its right, as contained under section 27(2) of the Water Act to review
anyone or all the conditions imposed here in above and to make such variation as it

deemed fit for the purpose of Water Act.

13 That the grant of this Consent to Operate is issued from the environmental angle only,
and does not absolve the project proponent from the other statutory obligations
prescribed under any other law or any other instrument in force. The sole and complete
responsibility to comply with the conditions laid down in all other laws for the time-being
in force, rests with the industry/ unit/ project proponent.

14 That the grant of this Consent to Operate shall not, in any way, adversely affect or

jeopardize the legal proceeding, if any, instituted in the past or that could be instituted

againt you by the State Board for violation of the provisions of the Act or the Rules made

thereunder.
This Consent to Operate shall also be subject, besides the aforesaid specific conditions, to
the general conditions given in the enclosed Annexure. The project proponent will comply
with the provisions of the Water Act and to such other conditions as may, from time to time ,
be specified, by the State Board under the provisions of the aforesaid Act(s). Please note that,
non compliance of any of the above stated conditions would tantamount to revocation of
Consent to Operate and project proponent / occupier shall be liable for legal action under

the relevant provisions of the said Act(s).

This bears the approval of the competent authority.

Yours Sincerely

Group Incharge[ PLG ]
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Head Office (PLG)

iy Rajasthan State Pollution Control Board
e e 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
Sy Phone: 0141-5159600,5159695 Fax: 0141-5159697

-y
Registered
FileNo : F[MUID)/]aipur(Sanganer]/41(l)/2013-2014/1545-154—8
OrderNo: 2020-2021/PLG/1116
Date:  26/06/2020

Unit Id : 15679

(A). Copy To:-
1 P.S.to Chairperson, RSPCB, Jaipur..
Office, Rajasthan State Pollution Control Board,,Jaipur(North) to carry out

e

2 Regional Officer, Regional
inspection and sampling of STP.

3 Master File.

Group Incharge[ PLG ]

’

Page 4 of 4 Page 18 of 62



Head Office (PLG)
A et i Rajasthan State Pollution Control Board
:% 4, Institutional Area, Jhalana Doongari, Jaipur-302
‘ﬁ? Phone: 0141-5159600,51 %5695 Fax: 0141-5159697
Registered
FilcNo :  F(MUID)/Jaipur(Sanganer)/41(1)/2013-2014/1549.1552

OrderNo: 2020-2021/PLG/1117 i
Dispatch Date:  26/06/2020 :
Unit Id : 15679 !

M/s Sewage Treatment Plant of Jaipur Development Authority 4

Jaipur Development Authority,Indra Circle, JLN Marg, 9

, Jaipur

District:jaipur

Sub: Consent to Establish under section 21(4) of the Air (Prevention & Control of Pollution) Act,
1981,

Ref:  Your application(s) for Consent to Establish dated 12/06/2020 and subsequent correspondence.

Sir,
Consent to Establish under the 'provisions of section 21/(4) of the Air (Prevention & Control
of Pollution) Act, 1981, (hercinafter to be referred as the Air Act) as amended to date and ,
rules & the orders issued thercunder ,is hereby gramted for your D.G. SET 500KVA plant i
situated / proposed at Village Gajadharpura, Kalwar Read, Jaipur Tehsil:Sanganer
DistriciJAIPUR , Rajasthan under the provisions of the said Act(s). This consent is granted on
the basis of examination of the information furnished by you in consent application(s) and the

documents submitted therewith, subject to the following conditions:- 3
1 That this Consent to Establish is valid for a period from 12/06/2020 to 31/05/2025ar

date of Commencement of production / commissioning of the project or activities

whichever is earlier.
2 That this Consent is granted for manufacturing / producing following products / by

products or carrying out the following activities or operation/processes or providing

following services with capacities given below.

Particular Type Quantity / Capacity
DG SET Service 500.00 KVA i

3 That in case of any increase in capacity or addition / modification / alteration or change in

product mix or process or raw material or fuel the project proponent is required to obtain 4

fresh consent to establish. il

4 That the control equipment as proposed by the applicant shall be installed before trial
operation is started for which prior consent to operate under the provision of the Air Act
shall be obtained. This consent to establish shall not be treated as consent to operate.

Page1of 3 |

Validi own
Digitally sig snesh

thur "
Date: 2020.06.28 05 IST i
Reason; SelfAt i
Location:

| )
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Head Office (PLG)
Rajasthan State Pollution Control Board

% 4, Institutional Area, Jhalana Doongari, Jaipur-302
P
SS@5  Phone:0141:5159600,5138695 Fax: 01415159697
Registered
FileNo :  F(MUID)/Jaipur(Sanganer)/41(1)/2013-2014/1549-1552
OrderNo: 2020-2021/PLG/1117 R R

Unit1d ;15679 g

© That the sources of air emmissions along with pollution control measures and the
emission standards for the prescribed parameters shall be as under:

Sources of Air Emmissions Pollution Control Prescribed
Measures Parameter Standard
D.G.SET[ S500KVA) ACOUSTIC
ENCLOSURE,
ADEQUATE STACK
HEIGHT
0 3.5g/kw/hr
Particulate 0.2 g/kw/hr |
Matter |
NOx+HC 4.0 g/kw/hr

6 That the wunmit shall maintain adeguate height of stack along with acoustic
enclosures on one D.G.Set of 500 KVA.

7 That not withstanding anything provided hercinabove, the State Board shall have power
and reserves its right, as contained under section 21(6) of the Air Act to review anyonc
or all the conditions imposed here in above and to make such variation as it deemed fit i;

for the purpose of compliance of the Air Act.

8 That the grant of this Consent to Establish is issued from the environmental angle only,
and does not absolve the project proponent from the other statutory obligations
prescribed under any other law or any other instrument in force. The sole and complete
responsibility, to comply with the conditions laid down in all other laws for the time-being
in force, rests with the industry/ unit/ project proponent.

9 That the grant of this Consent to Establish shall not, in any way, adversely affect or .
jeopardize the legal proceedings, if any, instituted in the past or that could be instituted |_
against you by the State Board for violation of the provisions of the Act or the Rules made i
thereunder. |

This Consent Lo Establish shall also be subject, beside the aforesaid specific conditions, to i
the general conditions given in the enclosed Annexure. The project proponent will comply 1
|
1

with the provisions of the Air Act and to such other conditions as may, from time to time, be
specified by the State Board under the provisions of the aforesaid Act(s). Please note that,
non compliance of any of the above stated conditions would tantamount to revocation of
Consent to Establish and project proponent / occupier shall be liable for legal action under

Page 2 of 3 !
!
Validityarkoown '
Digitally sign&gc JL nesh
Mathur
Date: 2020.08. 45,1434 :05 IST
Reason: SelfAttadiBf

Locatlon:




Head Office (PLG)
Rajasthan State Pollution Control Board

B 4, Institutional Area, Jhalana Doongari, Jaipur-302
% Phone: 0141-5159600,51 55695 Fax: 0141-5159697

Registered

FileNo :  F(MUID)/Jaipur(Sanganer)/41(1}/2013-2014/1549-1552
OrderNo: 2020-2021/PLG/1117

Unit Id : 15679

Dispatch Date:

the the relevant provisions of the said Act(s).

This bears the approval of the competent authority.

(A). Copy To:-
1 P.S. to Chairperson, RSPCB, Jaipur.

26/06/2020

Yours Sincerely

Group Incharge| PLG ]

2 Regional Officer, Regional Office, Jaipur for information and to monitor the compliance of

the Consent to Establish conditions..
3 Master File.

Pagedof 3

Validit
Digitally signed by Bitilenash
Mathur j

Date: 2020.06. 28.1447:05 IST
Reason: SelfAttadise
Location:

Group Incharge[ PLG ]

oo
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Head Office (PLG)

s Rajasthan State Pollution Control Board
P 4, Institutional Area, Jhalana Doongari, Jaipur-302 004
Sadsr Phone: 0141-5159600,5159695 Fax: 0141-5159697
S/ 4
Registered
File No F(MUID)/Jaipur(Sanganer)/41(1)/2013-2014/1553-1556
OrderNo:  2020-2021/PLG/1118
Date:  26/06/2020
Unit Id 15679

M/s Sewage Treatment Plant of Jaipur Development Authority

Jaipur Development Authority,Indra Circle, JLN Marg,,

Jaipur
District:Jaipur

Consent to Operate under section 21(4) of the Air (Prevention & Control of Pollution) Act,

Sub:

Ref:

Sir,

1981.

Your application for Consent to Operate dated 12/06/2020 and subsequent correspendence.

Consent to Operate under the provisions of section 21/(4) of the Air (Prevention & Control
of Pollution) Act, 1981, (hereinafter to be referred as the Air Act) as amended to date and

rules

& the orders issued therecunder is hereby granted for your DG, SET 500 KVA plant

situated at Village Gajadharpura, Kalwar Road, Jaipur Tehsil:Sanganer District:JAIPUR
Rajasthan, subject to the following conditions:-

1 That this Consent to Operate is valid for a period from 12/06/2020 to 31/05/2025 .

2 That this Comsent Is granted for manufacturing / producing  following products / by
products or carrying out the [following activittes or operation/processes or providing
following services with capacities given below.

Particular Type Quantity with Unit
DG Set Activity 500.00 KVA

3 That this consent to operate is for existing plant, process & capacity and separate consent
to establish/operate is required to be taken for any addition / modification / alteration in
process or change in capacity or change in fuel.

4 That the sources of air emmissions along with pollution control measures and the
emission standards for the prescribed parameters shall be as under:

Sources of Air Emmissions Pollution Control Prescribed
Measures Parameter Standard
D.G.SET( 500KVA) ACOUSTIC ENCLOSURE
,ADEQUATE STACK
HEIGHT
co 3.5 g/kw/hr
Page 1 of 3




Head Office (PLG)

e Rajasthan State Pollution Control Board ;
—Basen 4, Institutional Area, Jhalana Doongar, Jaipur-302 004 |
W Phone: 0141-5159600,5159695 Fax: 0141-5159697 {

|
Registered
FileNo :  P(MUID)/Jaipur(Sanganer)/41(1)/2013-2014/1553-1556 b

OrderNo: 2020-2021/PLG/1118
Date:  26/06/2020

Unit Id 3 15679

Particulate 0.2 gfkw/hr
Matter '

NOx+HC 4.0 g/kw/hr

5 That the unit shall maintain adequate height of stack along with acoustic
enclosures on one D.G.Set of 500 KVA,

6 That, not withstanding anything provided hereinabove, the State Board shall have power
and reserves its right. as contained under section 21(6) of the Air Act to review anyonc
or all the conditions imposed here in above and to make such variation as it deemed fit

for the purpose of Air Act.

7 That the grant of this Consent to Operate is issued from the environmental angle only,
and does not absolve the project proponent from the other statutory obligations
prescribed under any other law or any other Instrument in force. The sole and complete
responsibility to comply with the conditions laid down in all other laws for the time-being .
in foree, rests with the industry/ unit/ project proponent. |

8 That the grant of this Consent to Operate shall not, in any way, adversely affect or
jeopardize the legal proceeding, if any, instituted in the past or that could be instituted |
againt you by the State Board for violation of the provisions of the Act or the Rules madc |
thereunder.

This Consent to Operate shall also be subject, besides the aforesaid specific conditions, to

the general conditions given in the ecnclosed Annexure. The project proponent will comply ,

with the provisions of the Air Act and to such other conditions as may, from time to time , be

specified, by the State Board under the provisions of the aforesaid Act(s). Please note that,

non compliance of any of the above stated conditions would tantamount to revocation of

Consent to Operate and project proponent / occupier shall be liable for legal action under

the relevant provisions of the said Act(s). |

This bears the approval of the competent authority.

Yours Sincerely

Group Incharge| PLG ]

Page 2 of 3
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Date: 2020.06.28
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Location;
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Head Office (PLG)
Rajasthan State Pollution Control Board

% 4, Institutional Area, Jhalana Doongari, Jalpur-302 004
‘“»qf‘? Phone: 0141-5159600,5159695 Fax: 0141-5159697
S
Registered
FileNo :  F(MUID)/Jaipur(Sanganer)/41(1)/2013-2014/1553-1556

OrderNo:  2020-2021/PLG/1118
Unit Id : 15679

Date:  26/06/2020

{A): Copy To:-

1
2

3

Page 3 of 3

P.S. to Chairperson, RSPCB, Jaipur..

Regional Officer, Regional Office, Rajasthan State Pollution Control Board, . Jaipur(Norih) to ensure the
compliance.
Master File,

Group Incharge[ PLG |

Digitally sign€c :I e
Mathur %
Date: 2020,06.28.144F:
Reason: SelfAtiadiBg
Location:




Aviercuve - 1]

Detailed Information of STP Gajadharpura, Kalwar road, Jaipur

U INEXGAE

o By
A— WA YR ANYe ﬂ/
Jaipur Development Authority, Jaipur

|

1 |Name / Location of STP : |30 MLD STP Plant of JDA at Village
Gajadharpura, Kalwar road, Jaipur
2 |Process of Sewage Treatement | : |Activated Sludge Process |
3 __|Flow Sheet of STP ( to be attached)| : |Yes
4 |Desinged Capacity / day 1|30 MLD
5 |Actual Treatement : {24.80 MLD E
6__|Raw Sewage Characteristics : |STP Report =
pH : |7.68 mg/I
TSS : 1316 mg/l
CoD : |688 mg/I
BOD : | 300 mg/|
7 |Primary Settling Tank .~ i} A
Primary Settling Tank Volume m3 112x2145 m3
Settling Surface Area m2 : |2x670 m2
Weir Lenth (m) 1165 m
Retention Period :12.5 hrs
PST outlet TSS, BOD, COD (mg/l) |:[TSS- 218 mg/l, BOD- 176 mg/|, COD- 407 mg/I
Under flow solids concentration % | : 3% to 4% (MAX)
Actual Primary Sludge Production |: {20 m3/hr, 121 m3/day
Rate (Flow rate m3/hr multiplied
by hr/dav
Availability of Mechanical Scragger ; |Yes
8 |Aeration Tank W e e
Aeration Tank Volume m3 : |2x3865 m3
Retention Period : 15 hrs
Mixed Liquor MLSS & MLVSS mg/l | :|3000 & 2400 mg/I
Aeration Capacity KW or HP : |90 kw/hr, 1836 kw/day
Ratted Aeration Capacity Kg / KW_ | : 275 nghr, 66{}0 Kg/day
9 |Secondary Settling Tank 4
Secondary Settling Tank Volume mJ : ZxZSS”)‘ m3
Settling Surface Area m2 ' [2%730.25 m2
Retention Period :13.5 hrs
Weir Lenth (m) 1 195.77 m
Retention flow rate m3/hr or m3/dal : {18256 m3/day
Return flow solids ( TSS) Concentral : 1%
10 |A. Activated Sludge Process : |Not Applicable
B. UASB : [Not Applicable
11 |Final Effluent Quantity : |STP Report
pH i 17.56
TS : 148 mg/|
COD : 1184 mg/l
BOD : 20 mg/l
12 |Sludge Thickner : fEali
Volume m3 : 4380 m3
Thickening surface m3 :1397.4 m3
Under flow solids concentration % | : 5% (MAX)

Page 25 of 62
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Actual Thickend Sludge Production
Rate (Flow rate m3/hr multiplied
bv hridav

20 m3/hr, 142 m3/ day

13

Sludge Digester

Digester Volume m3 : |2x2550 m3
Thickening Sludge TSS % ! {B%
Actual Digested Sludge Production | : |20 m3/ hr -
Rate (Flow rate m3/hr muitiplied
hv hr/day
14 |Bio Gas Produced , If-"'ény an"d'lt*.i- : |Yes
composition :
15 |Operational staus of gas utlllzation : Fia_p_r;g
16 |Power Generation, ifany [ :INo
17 |Point of treated sewage disposal : |Discharge in nearby Bandi River Dby

making/constructing earthen channel to provide
treated water to farmers for farming purpose of]
various nearby villages i.e. nearby of Durjaniya
Baas road, Sarang ka Baas road, Kanwar ka
Baas road, Khapadiya Baas road, Bassi Naga
road, Pachar & Lalpura village road.

18 < : if tlYes
19 |Method of sludge disposal and ! |Satisfactory
states (Satisfactory /
Unsatisfactorv )
20 |Operation and maintanance of : |Satisfactory
Sewaqe Treatement Plant- 5 B
21 |Agency for Operation and : [M/s. ANSU ENGINEERING

Maintence of Sewage Treatement
Plant

22 |Operation Through Sub Contractor, 1[N

if any : ] '
23 |Power Mana J_ggment : |600 KW
24 |Status of Power availability for

| : |Separate line for continous supply
uninterrupted continous running of | | :

: |DG set (500 KVA)

25 _|Standby arrangement for power, if q ] VA) _
26 |Status of Skilled / Trained Manpawa Manager-01, Chemist-02, Electrical Engineer-01,

~ |Instumentation Engineer-01, Mechanical

Incharge-01, Electriclan-03, Operator-03, Helper
06, Sweeper-03, Gardener-02, Security-03

27

Annual ex enditure af O& M & STP

1,00.313 Lakh (Excluding Electrical expences)

28

Consent from State Polutlon
Control mmmcg_nt.m

|Yes (From 01.03.2019 to 29.02.2024)

29

Volume of industrial waste belng

Yes (In a month or two one time black leather

mixed in_sewage, If any ? _|water)
30 |[Status of maintenance of Log Books :|Yes
31 |Status of Laboratory facility Yes

Page 26 of
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JAIPUR DEVELOPMENT AUTHORITY

, AME OF WORKS : O&M of Sewerage Treatment Plant of 30 MLD capacity at village Gajadharpura for North-West area of

Jaipur City based on Conventional Activated Sludge process on turnkey basis uncer JNNURM.

~GEMC'Y : Ansu Engineering
' INLET OUTLET 4 | |
. ATE > Pawar i :
! Fiow PH | BOD | coD TsS Flow Ph [ BOD | COD T8S | COMSUMPION | gignature | Remarks
{in MLD) (mall) (mgf) {mgll) (in MLD) {mg/l) (mgfl) (mgli) T '[.'.1"‘-“"51
Arba wqe [0 | xio | £57€ Foo ZUR_ [N TF [ | % | gBny T ﬁ
| %s-n3] veqg 187 2l SYY 29t 2923 IH |12 -y O ey s{ﬂ_’i_;_’ _: __Eg}_______
| Do Away 1498 | 3y e =18 2936 | 9:4FT | 20 161 rd (383 | nio __"
| Jeeut| 2600 2Ly | =zem £0. . 2l 2408 | F57 ] 1@ 15t e £499¢-3 | | yo
| 1] su.pr 3-89 | =20 fqL T3é 2bie 9.9 15 14y 22 65"‘5_?“-‘1‘.1_. AR
| 2| 2v.00 334 auy 529 oe4 2408 4L 2a [ | 2% €50 |55 t:- e 1 u“l _:_j
[ 3y 24,95 949 Fae 649 z %Y 23:9% |97 I [E> N T | _efor@n. | | ET
| Mnev) syao  [FFF] Wy 4re 22: 2290 19.¢y ] 5 ey 38 | &savsn T
| Saz=m| zu.9¢ 7.3 33e | 59 e 1LY _23.95 |g93] e 15% 26 | geasNERT T e l
| ol acie T Ta (9] Tane fqr | =2a¢ a8 |z.@ | -0 U ST cf‘”!ﬂﬁ TR (0 17
| Zzz 28.9¢ 939 | o< £99 T 2335 [3.43 &2 66 | 3¢ | 4s9i39.1 _ﬁ__JA*__??__I
| BR2i: 2y.fo 34f | oo £88 £ 29.80 |3.56 a6 184 ald g;p\.s_;_ _2o%]
D] 3y |9y | g0 sS40 “3eru 23.9° |3« 20 {1 g _d¥jaga b S AT 1T
| el | om0 .38 17 A bt o408 .04 18 144 “y 65 45T O o 162 '
| ey av.ds  VF-SE | s =72 Mif 2385 |39 | 20 157, 2 LsiAT Y ineE. |
| peppy| 2y gs 371 £34 e L 23.85 it %o W | gsipag T |
| gyl aygs |38 S Tay 233( 749 L 18 £5 20]0-9 [ e ]
|23t ! _6Fainz.H
| fecdzeadl 7 e 1
i _iLral £ BTG, (0 B 9
AT Y, 7 ] 2
T - e |
.M-x; -t
l et 2 S e =
T T Ny e
z2-12-d) e e e T _1:
?-_‘J_;l,ﬁl e e
;_’;-;-:-_.H — e
2F-11.%1 | Fili TSI A T
j- AL =122 | e — — ...,Jl

‘ c#hen

T e i - ———

Scanned with @tg@écﬂ?'ﬁf' 62



AM AMNUEK NN € - E\L

|

ol e JAIPUR DEVELOPMENT AUTHORITY | 3
No: JDA/EE PHE I/A B F/2021-2022/Nov/271 Dated : 22/11/2021
Executive Engineer PHE 1] ‘
Jaipur Development Authority,
Jaipur. :
Sub ;- Administrative & Financial Sanction of the Work. %

I am directed to convey the Administrative & Financial Sanction of the work amounting to i B
Rs.3,65,09,200.00 (Indian Rupce Three Crore Sixty Five Lacs Nine Thousand Two Hundred Only) for undertaking | i
the following work. '

1 Details of Work :
Supply, installation& Maintenance of Online Continuous Effluent Monitoring System (QCEMS) for STPs under
JDA
2 The Expenditure shall be charged to the Budget head :
C1 : 02-EXPENDITURE ON DEVELOPMENT WORK
I
C2 : 07-Special Project
C3 : 124-STP in various places for reuse
C4 : 99-Various Work (7thor Misc Works) _
u
3 Year Wise proposed Expoenditure @ '
 Year 2071-2022 2022-2023 | 2023-2024 | 2024-2025 2025-2026 |
Amount 1,99,50.000,10 92,09,200.00 24,50,000.00 24,50,000.00 24,50,000.00}
f
i
4 Work Details :
|
FAR Estimated Sanctioned -
Sr.No. Name -n.:.r\k Job No. Cost (Rs) Cost (Rs) Remark I
1. |Supply, installa’ * itroance | JDASEE PHE I/A & 3,65,09,200.| 3,65,09,200. |
of Online Contii i .. civwiit F/2021- 00 00 |
Monitoring Syster . | OCEMS) for ~ |2022/Nov/271 |
STPs under JDA :
5 The further detaills of '+ ~+ are as follows : : _ ke
Sr.No j ___Particulars Amount (Rs) l

1 Non-BSR Item

2,97,50,000.00

Work Portion

2,97,50,000.00

NOTE: This is a computer g}!:‘u:r:li&d slatement and doesn't require any signature or stamp.
Page 1 of 2
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Ag Aok it duwnst o AL - P S ‘ $
JAIPUR DEVELOPMENT AUTHORITY Pﬁf s
e A % A

No.JDA/EE PHE I1I/W0/2020-2021/Jul/06 Dated:- 27/07/2020 i

Work Order Undler Rate Contract

M/s Shiv Samota Construction Co.
25, Maliyo Ka Mohalla, :

Sawaimadhosinghpura, '
Dudu, Jaipur. ' o
Sub: Construction of temporary earthen channel for disposal of treated sewage water of ﬂ,
Gajadharpura STP (STP to Village Pachar) X

Ref: 1. Your tender dated 28/05/2020 & NIT no. 02/2020-21

2. Acceptance Letter issued vide no, JDA/EE PHE 1I/LOA/2020-2021/Jun/02 Dated 17/06/2020
Amount Rs. 1223681

The above sald work Is being awarded to you on the terms & conditions of the above referred
acceptance letter Sr.No.2 amounting to Rs.5,91,983.00/- (Indian Rupee Five Lacs Ninety One Thousand
Nine Hundred Eighty Three Only) without any condition on behalf of Authority.Restricted to A/F amount
of Rs,18,46,262.00/-

You are directed to start the work at following location under this Rate Contract as per the
instruction of the Assistant Engineer and complete the same within 2 pericd of 4 Manths.The stipulated
date of commencement and completion,shall be reckoned as under:-

The Details of Work are as under:- i

. Lecation : I
. Amount : Rs.5,91,983.00/- |
» Stipulated date of commencement : 03/08/2020
. Stipulated date of completion : 02/12/2020
. Order No. Under the RC ! 1
. Cumulative Amount : Rs.5,91,983.00/-

[ R T N

The work has been sanctioned administrative and financlally vide No, JDA/EE PHE II/A & F/2019-
2020/Mar/185 Dated 11/03/2020 for Rs.18,46,262.00/-, Job No. JDA/EE PHE II/A & F/2019-
2020/Mar/185.

Technical Sanction of this portion of wark has been conveyed for Rs.6,15,662.00/~ vide his
no.JDA/EE PHE 11/T5/2020-2021/Jul/05 Dated 23/07/2020 by the Mukesh Kumar Meena-Executive
Engineer - Executive Engineer PHE I1.

On submission of agreement with Non Judicial Stamp worth Rs.1,480.00/- duly signed, the
Agreement no, 10/2020-21 has been allotted for RC work.

You shall require registration of workers under the Building and Other Construction workers
(Regulation of Employment & Condition of Services) Act 1996 & extension of benefits to such workers
under this act.

Encl.: Copy of Schedule 'G'. Cﬁ’
Remark ;

(Mukesh Kumar Meena)
Executive Engineer PHE 11
e

°
CCTo:
Honorable MLA.. .....veeviiavsisiserss
Director (Eng.)-I, JDA, Jaipur
Additiona! Chief Engineer-1, JDA, Jaipur
Superintendent Englneer-XIV, IDA, Jaipur
Sr. Account Officer, JDA, Jaipur

Assistant Engineer/Junlour Engineer,PHE-11,1DA, Jaipur
Guard File

S (Mukesh Kumar Meena)

h, Executive Engineer PHE I1
o
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JAIPUR DEVELOPMENT AUTHORITY

No.JDA/EE PHE 11/W0O/2020-2021/Dec/12 Dated:- 10/12/2020

Work Order Under Rate Contract

M/s Shiv Samota Construction Co.

25, Maliyo Ka Mohalla,
Sawaimadhosmnghpura,
Dudu, Jaipur.

Sub: construction of temporary earthen channel for disposal of treated sewage water of
Gajadharpura STP (village pachar to village lalpura)

Ref: 1. Your tender dated 28/05/2020 & NIT no. 02/2020-21
2, Acceptance Letter issued vide no. JDA/EE PHE [I/LOA/2020-2021/Jun/02 Dated 17/06/2020
Amount Rs, 1223681

The above said work is being awardad to you on the terms & conditions of the above refarred
acceptance |etter Sr.No,2 amounting to Rs.2,78,807.00/- (Indian Rupee Two Lacs Seventy Eight
Thousznd Eight Hundred Seven Only) without any condition on behalf of Authority.Restricted to A/F
amount of Rs.18,46,262.00/-

You are directed to start the werk at following location under this Rate Centract as per the
instruction of the Assistant Engineer and complete the same within a period of 2 Months.The stipulated
date of commencement and completion,shall be reckoned as under:-

The Detalls of Work are as under:-

. Location : Village Pachar to Lalpura

. Amount : Rs.2,78,807.00/-

. Stipulated date of commencement : 16/12/2020
. Stipulated date of completion : 15/02/2021
. Order No, Under the RC ; 2

. Cumulative Amount : Rs.8,70,790.00/-

U B WN e

The work has been sanctioned administrative and f'manclaily vide No. JDA/EE PHE II/A & F/2019-
2020/Mar/185 Dated 11/03/2020 for Rs.18,46,262.00/-, Job No. IDA/EE PHE 1I/A & F/2019-
2020/Mar/ 185,

Technical Sanction of this portion of work has been conveyed for Rs.2,89,960.00/- vide his
no.JDA/EE PHE 11/TS/2020-2021/Dec/10 Dated 09/12/2020 by the Mukesh Kumar Meena-Executive
Engineer - Executive Engineer PHE I1.

On submussion of agreement with Non Judicial Stamp worth Rs. 1,000.00/- duly signed,
the Agreement no. 16/2020-21 has been allotted for RC work,

You shall require registration of workers unger the Building and Other Construction workers
(Regulation of Employment & Condition of Services) Act 1996 & extension of benefits to such workers
under this act.

Encl.: Copy of Schedule 'G'. (@
Remark :

ﬁ%mMm&FHE-ﬂ)
| e @igpmemuEInority
JAIPUR

CCTo:

Honorabie MLA i divaiiisiiss

Director (Eng.)-1, 1DA, Jaipur

Additional Chief Engineer-1, JDA, Jaipur

Superintendent Engineer-X, 1DA, Jaipur

Sr. Account Officer, JDA, Jaipur

Assistant Engineer/Juniour Engineer,PHE-11,JDA, Jaipur /
Guard Flle

Extjpkesh Kumar Meena)
M
S e

ot

@ B iy
* b, WD opmant e 21
JAIPy
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JATPUR DEVELOPMENT AUTHORITY S’]

Ne.JDA/EE PHE 11/W0/2020-2021/Jan/14 Dated:- 22/01/2021
Work Order Under Rate Contract

M/s Shiv Samota Construction Co.

25, Maliyo Ka Mohalla,
Sawaimadhosinghpura,
Dudu, Jzipur,

Sub: Construction of temporary earthen channel for disposal of treated sewage water of
Gajadharpura STP (Village Lalpura to Downward for safe disposal)

Ref: 1. Your tender dated 28/05/2020 & NIT no. 02/2020-21
2. Acceptance Letter issued vide no. JDA/EE PHE 11/LOA/2020- 2021/1un/02 Dated 17/06/2020
Amount Rs.1223681

The abeve said work is being awarded to You on the terms & conditions of the above referred
acceptance letter Sr.No.2 amounting to Rs.3,47,271.00/- (Indian Rupee Three Lacs Fourty Seven
Thousand Two Hundred Seventy One Only) without any condition on behalf of Authority.Restricted to A/F
amount of Rs.18,46,262.00/-

You are directed to start the work at follow ng location under this Rate Contract as per the
instruction of the Assistant Engineer and complete the same within a period of 2 Months. The stipulated
date of commencement and completion,shall be reckoned as under;-

The Details of Work are as under:- }

1. Location : Village Lalpura to Downward for safe disposal
2. Amount : Rs.3,47,271.00/-

3. Stipulated date of commencement : 22/01/2021

4. Stipulated date of completion 1 21/04/2021

5. Order No. Under the RC : 3

6. Cumulative Amount : Rs, 12,18,061.00/-

The work has been sanctioned administrative and financially vide No. JDA/EE PHE II/JA & F/2019-
2020/Mar/185 Dated 11/03/2020 for Rs.18,46,262.00/-, Job No. JDA/EE PHE II/A & F/2019-
2020/Mar/185. ¥

Technical Sanction of this portion of work has been conveyed for Rs.3,61,163.00/- vide his
no.JDA/EE PHE 11/TS/2020-2021/Jan/1 1 Dated 21/01/2021 by the Mukesh Kumar M=ena-Executive
Engineer - Executive Engineer PHE II.

On submission of agreement with Mon Judicial Stamp worth Rs.1,000.00/- duly signed,
the Agreement ne. 18/2020-21 has been allotted for RC work.

You shall require registration of workers under the Build ng and Other Construction warkers
(Regulation of Employment & Condition of Services) Act 1996 & extension of benefits to such workers
under this act.

Encl.: Copy of Schedule 'G', /ﬁ/

Remark :

(Mukesh Kumar Meena)
Executive Engineer PHE 1T

CCTlo:
Homorable MEA. ettt
P.5. to IDC, IDA, Jaipur
Director (Eng.)-I, JDA, Jaipur
Additlonal Chief Engineer-1, 1DA, Jaipur
Superintendent Engineer-X, JDA, Jaipur
Sr. Account Officer, JDA, Jalpur
PRC, JDA, Jaipur
Assistant Engineer/Juniour Engineer,PHE-11,JDA, Jaipur
Guard File

{Mukesh Kumar Meenaf
Executive Engineer PHE II

Q{.L

Pogelofl 22/01/21 02:54
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JAIPUR DEVELOPMENT AUTHORITY

Any, Glae -~

o

No.JDA/EE PHE 11/W0/2020-2021/Mar/17 Dated:- 24/03/2021
Or ntr

M/s Muskan Censtruction

75/86, Snipra Path,
Mansarovar,
Jaipur

Sub: Construction of Lemporary earthen channel for disposal of treated sewage water of
Gajadharpura STP

Ref: 1. Your tender dated 17/03/2021 & NIT no. 16/2020-21
2. Acceptance Letter issued vide no. JDA/EE PHE 1I/LOA/2020-202 1/Mar/12 Dated 22/03/2021
Amaount Rs, 313359

The above said work is being awarded to you on the terms & conditiors of the above referred
acceptance letter Sr.No.2 amounting to Rs.3,13,359.00/- (Indian Rupee Threa Lacs Thirteen Thousand
Three Hundred Fifty Nine Only) without any condition on behalf of Authority.Restricted to A/F amount of
Rs.18,46,262.00/-

You are directed to start the work at following location under this Rate Cantract as per the
instruction of the Assistant Engineer and complete the same within a period of 12 Months. The stipulated
cate of commencement and completion,shall be reckoned as under: -

The Details of Work are as under:-

1, Location ; Maintenance of existing earthen channel and construction of new earthen channel at
Bassi Naga village to downward for safe disposal,

2. Amount : Rs.3,13,359.00/~

3. Stipulated date of commencement ; 24/03/2021

4. Stipulated date of completion : 23/03/2022

5. Order No. Under the RC ; 1

6. Cumulative Amount : Rs,3,13,359,00/-

The work has been sanctioncd administrative and financlally vide No, JDA/EE PHE 11/A & F/2019-
2020/Mar/185 Dated 11/03/2020 for Rs.18,46,262.00/-, Job No, 1DA/EE PHE 1I/A & F/2019-
2020/Mar/185.

Technical Sanction of this portion of work has been conveyed for Rs.5,40,275.00/- vide his
no.JDA/EE PHE 11/T5/2020-2021/Mar/14 Dated 22/03/2021 by the Manohar La! Jangid-Executive
Engineer - Executive Engineer PHE 11,

On submission of agreement with Non Judicial Stamp worth Rs.1,000.00/- duly signed, the
Agreament no, 21/2020-21 has been allotted for RC work,

You shall require registration of workers under the Bullding and Other Construction workers
(Regulatien of Employment & Condition of Services) Act 1996 & extension of benefits to such workers
under this act.

Encl.: Copy of Schedule 'G’.

-
Remark :
lamgd)(PHE-1T)
o] 7 g6 pRSE BH bty
e JAPUR
LCTo:
Honorable MLA........ouiaiie vl
P.S. to JDC, JDA, Jaipur
Director (Eng.)-11, JDA, Jaipur
Additional Chief Engineer-I, 1DA, Jaipur
Superintendent Engineer-X, JDA, Jaipur
Sr. Account Officer, 1DA, Jaipur
PRO, IDA, Jaipur
Assistant Engineer/Juniour Engineer,PHE-1[,JDA, Jaiour
Guard File <
L%
) $Emmmmmw‘f'
(L JAPUP
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5 Chemical Oxygen Demand (COD) mg/l

T @"V\ g agvied \aﬂ

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)
Final Report

-port NO. - 21189
:::Lﬁn On 23{12/2:‘1%1 -
| hereby certify that 1 V'S Parihar, State Board Analyst duly appointed under sub Scetion(3) of Section
3 of the Water (Prevention & Control of Pollution) Act, 1974 reccived on the 09/12/2021 from Shri
Shardul, SO, Jaipur ,RSPCB Jaipur a sample of Waste Water ol M/S Sewage

Oom prakash
ant of Jaipur Development Authority , Plant -, City- Jaipur Tchsil- Sanganer ,

']'rcﬂtmcut Pl
nistrict- JAIPUR  Collected from Qutlet of STF Collccted on  08/12/2021. The Sample was in 3

condition fit for analysis as reported below :-
ned sample on 23/12/2021 and declare the result of

| further certily that 1 have analyzed the aforementio
(he analysis Lo he as below :-

s ....‘ --T s ——— — e .
[ S. No. ‘P:lrnmcicrs Result ’-
o L = fedebeliscp M SO SO S f
Ropdtt ] _ll-i"_‘r bl 17.71 |

2 Total Suspended Solids mg/ I 46 ;
T _
(e ey 2,0 |

=
[ 4 Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/l 24 |
== o I
i 3 Oil & Grease mg/l 1, s i
4.3

'l— 6 ‘ Phosphate (Total) as P mg/l
‘ Total Kjcldahl Nitrogen (TKN) as N mg/] 4.5 ‘

-
o e SN T e - o .
The condition of the seals. fastening and container on receipt was as follows : Intact
Signed This On 23/12/2021 v
e e
BOARD ANALYST

Rajasthan State Pollution Control Board

lead Oftice (Central |aboratory )
4. Institutional Ared. Jhalana Doongari.
Jaipur-302 00+
Phone: 0141-3139648.5 139607

Fax: 0141-31 39665
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FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(Sce Rule - 24)
Final Report
Report No. ¢ 21190
Report On : 23/12/2021 .
I herehy certify that 1 V 8§ Parihar, St

ate Board Analyst duly appointed under sub Section(3) of Scction

53 of the Water (Prevention & Control of Pollution) Act, 1974 received on the 09/12/2021 from Shri
dul, SO, Jaipur RSPCB Juipur o sample of Waste Water of M/S Sewage

Treatment Plant of Jaipur Development Authority , Plant -, , City- Jaipur Tchsil- Sangancer
District- JAIPUR Collected from Inlet of STP Collected on  08/12/2021, The Sample was in a
analysis as reported below :-

Om Prakash Shar

condition fit for

| turther certify that [ have analyzed the alorementioned sample on 23/12/2021 and declare the result of

the analysis to be as below -

S.No. | Para meters Result ; 1
L Dl 7.20
2 “lotal Suspended Solids mg/| 594
3 B II'(.Thcmica{ Oxygen anund (COD) mg/l 673 i

- 4 e ‘]iif_ij_(_iu.'.lzliull ()x_\_'gcn E)cmnnd (BOD) (3days at ETQ-C) mg/l ESU- i
5 (Oil & Grease my/l 7
'h_ - ill-’—iu_usﬂplmtc (‘Total) as P—mg," } 14.0 2 ‘
7 lotal Kjeldahl Nitrogen (TKN) as N mg/| = ke e

¢ seals. fastening and container on reeeipt was as follows : Intact
Vv
BOARD ANALYST
Rajasthan State Pollution Control Board
Head Office (Central Laboratory )
4. Institutional Area, Jhalana Doongari.
Jaipur-302 004
Phone: 0141-5159648.5159607
Fax: 0141-5159665

II hs.'lcm:ldiliun ul' th
Nigned This On 23/1272021
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FORM- X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(Sce Rule - 29)

Final Report
K:rnl:?\-ll. : 21191
!\'-.'rmrli)n 1 23/12/2021
Fhereby certify that 1V S Paribar, State Board Analyst duly appointed under sub Seetion(3) of Scetion
22 of the Water (Prevention & Control of Pollution) Act, 1974 reccived on the 09/12/2021 from Shri
om Prakash Shardul, SO, Jaipur RSPCB Jaipur  a sample of Waste Water of M/S Sewage
Treatment Plant of Jaipur Development Authority , Plant -, , City- Jaipur ‘Tehsil- Sanganer
Distriet- JAIPUR Collected from Terminal point near Govt.Primary School at Kalbeliyo ki Dhani
Kalwad Collected on 08/12/2021. The Sample was in a condition fit for analysis as reported below :-

L ranther certify that 1 have analvzed the aforementioned sample on 23/12/2021 and declare the result of

anals sis 1o be s below - i

SoNae o Parameters = - [Re-.ull i :

| .[‘IH - ._.__"_——--__71’1" 3

| Total Suspended Solids my ) - R4

l( hemical Oxyeen Demand (€ (II}) mu’l !I‘JZ i :
i :Hm Chemical Oxa pen I)ummd tI!()!)) ( \d.ns al 7 my/ I N _i()—l_ ] j
5 [lll & Circase my I mat o LB__ RN
0 E’hnu.['-h e Clot :I: as PP my/ | R - -5 [IU b=

Fotal I\|Lidlhl\llmln.nlllx\lm‘\ |11L.“’| ilS | d

e condition of the seals, fastening and container on ruupl was as follows : Intact
Siened This On 2371272021 G]q/
BOARD ANALYST
Rajasthan State Pollution Control Board
llead OfTice (Central Laboratory )
4, Institutional Area. Jhalana Doongari.
Jaipur-302 004
Phone: 0141-5159648.5139607
Fax: 0141-51396065
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FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)
Final Report

e s L 21192

Lpoit On @ 23/12/2021 _ ' =
ereby certily that 1 V' S Parihar, State Board Analyst duly appointed under sub Scction(3) of Section
;‘..ul'liu.- Water (Prevention & Control of Pollution) Act, 1974 received on the 09/12/2021 from Shri
iim Prakash Shardul, SO, Jaipur JRSPCB Jaipur A sample of Waste Water u['_ M:"S Sewage
Treatment Plant of Jaipur Development Authority Plant - , , City= Jaipur Tehsil- Sangancr ,
Distriet- JAIPUR Collected from Sample from under bridge near Balaji Dham,near Kalwad Police
sation Collected on O8/12/2021. The Sample was in a condition it for analysis as reported helow :-

Ceanther certify that | ave analyzed the aforementioned sample on 23/12/2021 and declare the result ol

i sy sis o beas below = e

S, Na. Parmmeters - [u““_[l_____,_ N
- (L R
. i ';.'Iul_u_l Su-'-.p:_l_l_t!;é:;uhdb my/l 54 = 1
3 Chemical Oxyvgen Demand (COD) mg/l B 477 B I
4 ;IBiL‘I-CI‘It..‘lI-‘I_‘Ii-(-.'.i_l.i"().\:}'gﬂ'l Demand (BOD) (3days at 27° C) mg/l =, J |
s O & Grease mg/l s B ‘
0 l'lll:\pllliL?I:}-'lll_j_:lb P mg/l _!_1‘-_1___________ i -'3. |
? lotal Kjeldahl Nitrogen (TKN) as N mg/l 202 )

| e condition of the scals. fastening and container on receipt was as follows : Intact
Saned ThisOn 23712/2021
BOARD ANALYST
Rajasthan State Pollution Control Board
Head Office (Central Laboratory )

4, Institutional Arca, Jhalana Doongari.
Jaipur-302 004

£ Phone: 014 1-5159648.5159607
Fax: 0141-5159665

28

Scanned with CamsBagfA7 of 62



|
|
FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

(Sec Rule - 24)
Final Report

No, | 21193
81 0 23/12/2021
certifv that 1 V' 8 Parihar, State Board Analyst duly appointed unde
on & Control of Pollution) Act, 1974 rcecived on the (09/12/2021 from Shri Om Prakash Shardul, SO, Jaipur
RSPCB Juipur asample of Water of M/S Sewage Treatment Plant of Jaipur Development Authority , Plant - ,, City-
.'!:siimr Tehsil- Sanganer , District- JAIPUR Collected from Sample of Borewell no.110/1557800/TW/33 ncar Kalwad

palice Station Collected on 08/12/2021. The Sample was in a condition fit for analysis as reported below -

[fLIL'“:b.\ r sub Section(3) of Scction 53 of the Water
eventi

| further certify that | have analyzed the aforementioned sample on 23/12/2021 and declare the result of the analysis to be as

helow - U M)
= _EFG.EO. Parameters L E'?‘E!‘_ el Wt o ]
3 T i ‘Ammonicnl Nitrogen as N mg/| Not Traccable 4‘
N pH b et e
T o 3 _ TI:}I.El Sl.tsp;ﬁdcd Solids mg/l L AV
= K ‘_"ﬁ_('-l;emicﬁl Oxygen Demand (COD) mg/l 4.5 v
- 5 a -an-(.‘hcmicnl Oxygen Demand (BOD) (3days at 27° C_}_nngj_l |Nm Tr;li.‘li_il_b'-‘:' _ -y
sl "6 |Copperas Cumg/| . - o AL Not Traceable |
i'__ 7 |zincaszn mg/| 10.530
WG e ~orics s R SRl AN R 0.043 =
T e Lead as 1_‘ﬁ_s;;_.'l : Not Traceable
:-_ 10 Total Chromium as Cr mg'l _ - 0.084
E_ 1 Iron as Fe mg/l 1.77 AR, i
12 Cadmium as Cd mg/l | e _ Not Traceable
‘ 15 | Chioride as C! mgl 108
T Sulphate as SO4 mg/l 33
[__ l-w_ Il:u-':h;;‘gs (Total) as CaCO3 mg/| - 104 AT
™1 iT:ir-c;css (Calcium) as CaCOs mg/| a0
P Magnesium Hardness as CaCO3mg/! 64 |
IS“ _“Cui_c_imnmi_rimclric} as Camg/l 16 b =
5 IO“---_r_M:lgncsium as Mg mg/l ) 16 _4
g R T T i TS
| 2 Fluoride as F mg/l N B B 10.565
‘ '32_-_ S;ndium as Na mg/l L 2 ot el
23 Potassium as K mgfll 8
7 Total Dissolved Solids mg/! 760 =
25 Conductivity at 25° C pmho/cm; 1047
36 | Total Alkalinity as CaCO3 mg/!l 424 N
i 27 Turbidity NTU 0.21 )

T'he condition of (he scals, fastening and container on receipt was as follows : Intact
Signed This On 23/12/2021

A
BOARD ANALYST
Rajasthan State Pollution Control Bourd
Head Office (Central Laboratory )

4, Institutional Arca, Jhalana Doongari. Jaipur:3

004
Phone: 014 1-5159648.5139007
Fax: 014 1-51509665
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F2R22S, 1111 AM

¥

FORM-X

A CCF

{See Rule - 24)
Final Report

Report No. | 4548

Report On

. 2271272021

Ttk

\STHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

I hereby cernfy that I Dr Manoj Kumar Mecena, State Board Analyst duly appointed under sub Section(3) o
Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on the 10/12/2021 from Shr
Om Prakash Shardul, SO, Jaipur ,RSPCB Jaipur a sample of Waste Water of M/S Sewage Treatment Plan
of Jaipur Development Authority , Plant - , , City- Jaipur Tehsil- Sanganer , District- JAIPUR Collectec
from Outlet of STP Collected on 08/12/2021. The Sample was in a condition fit for analysis as reported below :-

I further centify that I have analyzed the aforementioned sample on 22/12/2021 and declare the result of the
analysis to be as below :- ]

S.No. |Parameters - Result
1 Faecal Coliform (MPN Technique) /100 ml 150
2 Total Coliform (MPN Technique) /100 ml 1210
The condition of the seals, fastening and container on receipt was as follows - Intact
£™ed This On 22/12/2021 sV
T ATOL
BOARD ANA
Rajasthan State Pollution Control Board
Regional Office Kota
SPL-2A, Road no. 6, Indrapasth Ind. Area,
Kota
Phone: 0744-2490873
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122221, 11212 AM

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 24) '

Final Report
Report No. : 4549 Ay
Report On : 22/12/2024 . '
I hercby ccmf'y that [ Dr Manej Kumar M@em& State Board Analyst duly appointed under sub Section(3) o
Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on the 10/12/2021 from Shr
Om Prakash Shardul, SO, Jaipur ,RSPCB Jaipur a sample of Waste Water of M/S Sewage Treatment Plan
of Jaipur Development Authority , Plant - , , City- Jaipur Tehsil- Sanganer , District- JAIPUR Collectec
from Inlet of STP Collected on 08/12/2021. The Sample was in a condition fit for analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on 22/12/2021 and declare the result of the
analysis to be as below -

S.No. |Parameters Result
1 Faecal Coliform (MPN Technique) /100 ml >2400
2 |Total Coliform (MPN Technique) /100 ml . |>2400
T%;L condition of the seals, fastening and container on receipt was as follows : Intact g o
€ed This On 2271272021 gwﬁ%‘ -

AVEN
- BOARD ANALYST

Rajasthan State Pollution Control Board
Regional Office Kota

SPL-2A, Road no. 6, Indrapasth Ind. Area
Kota

‘Phone: 0744-2490873

.
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12022121, 11:12 AM
3 25 FORM-X =
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
' (See Rule - 24)
Final Report

Report No. : 4550
Report On : 22/12/2021 : :
I hereby certify that I Dr Manoj Kumar Meena, State Board Analyst duly appointed under sub Section(3) ¢
Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on the 10/12/2021 from Sh
Om Prakash Shardul, SO, Jaipur ,RSPCB Jaipur a sample of Waste Water of M/S Sewage Treatment Plan
of Jaipur Development Authority , Plant - , , City- Jaipur Tehsil- Sanganer , District- JAIPUR Collecte
from Terminal Point near Govt.Primary School at Kalbeliyo ki Dhani,Kalwad Jhotwada Collected o
08/12/2021. The Sample was in a condition fit for analysis as reported below :-

I further certify that | have analyzed the aforementioned sample on 22/12/2021 and declare the result of th
analysis to be as below :-

S.No. |Parameters = | ~ |Result
1 Faccal Coliform (MPN Technique) /100 mi Tew 1240
2 Total Coliform (MPN Technique) /100 ml 460
T condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 2271272021 ” >—-——‘g
AR
BOARD ANALY,
Rajasthan State Pollution Control Board
Regional Office Kota
SPL-2A, Road no. 6, Indrapasth Ind. Area,
Kota

Phone: 0744-2490873
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12022021, 1113 AM
: FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)
Final Report
Report No. : 4551
ReportOn zz;:.:;/:zm
I hercby certai’y that 1 Dr Manoj Kumar Mm State Board Analyst duly amﬁzed under sub Section(3) of
Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on the 10/12/2021 from Shri
Om Prakash Shardul, SO, Jaipur ,RSPCB Jaipur a sample of Waste Water of M/S Sewage Treatment Plant
of Jaipur Development Authority , Plant - , , City- Jaipur Tehsil- Sanganer , District- JAIPUR Collected
~ from Sample from under bridge near balaji Dham,near Kalwad Police station. Collected on 08/12/2021. The
Sample was in a condition fit for analysis as reported below :-

I further certify that | have analyzed the aforementioned sample on 22/12/2021 and declare the result of the
analysis to be as below :-

S.No. |Parameters | Result
1 Faecal Coliform (MPN Technique) /100 ml 460
2 Total Coliform (MPN Technique) /100 ml : 1100

" condition of the seals, fastening and container on mcczpz was as follows : Intact g \

‘;agned This On 22/12/2021 pww
BOARD ANALYST

Rajasthan State Pollution Control Board
Regional Office Kota
SPL-2A, Road no. 6, Indrapasth Ind. Area,
" Kota
Phone: 0744-2490873
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Report No. :
© 22/12/2021

Report On

FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

(See Rule - 24)
Finai Report
4552

I hereby certify that | Dr Manoj Kumar Meena, State Board Analyst duly appointed under sub Section(3) of
Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on the 10/12/2021 from Shri
~ Om Prakash Shardul, SO, Jaipur ,RSPCB Jaipur a sample of Water of M/S Sewage Treatment Plant of

Jaipur Development Authority , Plant - , , City- Jaipur Tehsil- Sanganer , District- JAIPUR Collected
from Sample of Borewell no.110/1557800/TW/33 near Kalwad Police Station Collected on 08/12/2021. The
Sample was in a condition fit for analysis as reported below :-

I further certify that | have analyzed the aforementioned sample on  22/12/2021 and declare the result of the
analysis to be as below :- _

S.No. |Parameters , ) Result
] Faecal Coliform (MPN Technigue) /100 ml <3
2 Total Coliform (MPN Technique) /100 ml 4

= condition of the seals, fastening and container on receipt was as follows : Intact ) 3

Signed This On 22/12/2021

e AT N
BOARD ANALYST

Rajasthan State Pollution Control Board
Regional Office Kota
SPL-2A, Road no. 6, Indrapasth Ind. Area,
Kota :
Phone: 0744-2490873
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Station Name:

Rajasthan State Pollution Control Board
National Water Monitoring Programme (NWMP)

Printed On: 20/12/2021

BORE WELL NEAR STP AT

GAJADHARPURA, JAIPUR, RAJASTHAN M

Station Code:

From / To Date: 01/04/2019 - 31/10/2021 Ll

Parameter 24/04/2019(16/10/2019(11/06/2020/07/10/2020/08/04 /2021 Minimum|Maximim|Average
Ammonia [N/A] [N/A] [N/A] [N/A] [N/A]
Nitrogen(mg/I)
B.0.D.(mg/l) [N/A] [N/A] [N/A] [N/A] [N/A]
Boron 0.23 0.26 0.31 0.46 0.36 0.23 0.46 0.32
Dissolved(ma/l)
C.0.D.(mg/l1) 10.01 6.6 20.00 4,00 11.89 4 20 10.5
Cadmium as [N/A] [N/A] [N/A] [N/A] [N/A]
Cd(mag/l)
Calcium as Ca(mg/l) |35.2 38.4 41.6 46.4 54.4 35,2 54.4 43.2
Chloride(mg/I) 144 128 156 112 164 112 164 140.8
Conductivity 1070 1040 900 1110 1170 900 1170 1058
(pmho/cm)
Dissolved [N/A] [N/A] [N/A] [N/A] [N/A]
Oxygen(mg/l)
Fecal Coliform 4 <3 3 9 14 2 14 7.5
(MPN/100ml)
Fixed Dissolved [N/A] [N/A] [N/A] [N/A] [N/A]
Solids(mg/I)
Fluoride As F(mg/l) |0.98 0.96 0.82 0.4 0.68 0.4 0.98 0.77
Magnesium as 24.4 26.352 34.16 44,896 47.824 24.4 47.82 35.53
Mg(mg/1)
Nitrate as N(mg/I) 2.1 Ll 1.34 2.28 3.04 1.34 3.04 219
Nitrite As N(mg/I) 0.0044 0.0052 0.0044 0.0004 0.0052 0 0.01 0
pH it 7.6 7.73 8.24 7.64 76 8.24 7.78
Phenolphthalein NIL NIL NIL NIL 0 0 0 0
Alkalinity !
Phosphate As 0.1 0.2 0.1 0.1 0.2 0.1 0.2 0.14
PO4(mg/!)
Potassium As K 2.5 Bk 6.9 2.2 T 2.2 Tt 4.48
(mg/1)
Sodium(ma/l) 72 68 104 114 126 68 126 96.8
Sulphate(mag/I) 175 145 94 68 92 68 175 114.8
Temperature(0C) 27 27 33 33 30 27 33 30
Total Alkalinity (mg/1)|196 180 188 200 176 176 200 188
Total 4 7 7 14 28 &4 28 12
Coliform(MPN/100mI)
Total Dissolved 832 758 738 818 878 738 878 804.8
Solids(mg/I)
Total Hardness As 188 204 244 300 332 188 332 253.6
CaCO3(mg/I)
Total KJELDAHL [N/A] [N/A] [N/A] [N/A] [N/A]
Nitrogen(mg/I)
Total Suspended [N/A] [N/A] [N/A] [N/A] [N/A]
Solids(mag/I)
Turbidity(JTU/NTU)  |[N/A] [N/A] [N/A] [N/A] [N/A]

| Print | Close |
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Station Name:

Rajasthan State Pollution Control Board
National Water Monitoring Programme (NWMP)

Printed On: 20/12/2021

BORE WELL NEAR STP AT
GAJADHARPURA, JAIPUR,
RAJASTHAN

Station Code: 4165

From / To Date: 01/04/2019 - 31/10/2021

Parameter|24/04/2019(16/10/2019/11/06/2020|07/10/ 2020'08/04/2021|Minimum Maximim|Average|
Iron as 0.527 NT 0.033 0,175 NT 0.03 0.53 0.25
Fe(mg/!) 'l“
Cadmium |NT NT NT NT NT
as
Cd{mg/I)
Copper as |NT NT NT NT NT
Cu(mag/l)
Lead as NT NT NT NT NT
Pb(mg/1)
Magnesium |[N/A] [N/A] [N/A] [N/A] [N/A]
as
Mg(mg/1)
Nickle as  [NT NT NT NT NT
Ni(mg/1)
Total NT NT NT NT NT ,
Chromium i
as Cr(mg/I)
Zinc as 0.146 0.022 0.197 0.051 0.298 0.02 0.3 0.14
Zn(mg/1)
[ Print | Close |
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Regional Office (North)
Raiasthan Rajasthan State Pollution Control Board
W Opp. Road No 5, VKIA, Sikar Road, Jaipur
% E-mail ID: rorpeb.jaipur@gmail.com
Phone: 0141-2850100

% 3 -

F.No. RPCB/ROIPIN/CITY -388) 349 Date. 20 /07 (20 2]

Group In-charge (Liquid waste)
RSPCB, JThalana Doongri,

Jaipur.

Sub.  Complaint of discharge of untreated sewage by 30 MLD STP of JDA

at Vill. Gajadharpura, Kalwar Road, Jaipur.reg

Refi  Your office letter no. F.14(Tech-Jaipur)/9-STP/RPCB/515 dated i

. 26/07/2021.

Apropos above, imspection of the Sewage Treatment Plant was conducied on

27/07{2021. Detailed inspection report enclosed for information and further necessary action.

Yours Siiwere!y

Encl: As above, ; {
(Vijay Sharma)
Regional Officer

£
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| Name of the STP:

Regional Office(North)
Rajasthan State Pollution Control Board
Opp. Road No 5, VKIA, Sikar Road. Jaipur
E-mail ID: rorpceb.jaipur@gmail.com

Phone: 0141-2850100

Inspection Report-Complaint Verification
(Under Section 23 of the Water Act 1974, Under Section 24 of the Air Act 1981
and Under Section 10 of EP Act 1986)

Address of the STP: e

E-mail:

Fax:

Mobile:

Telephone:

‘ M)’_s”'Séi&fﬁgéw:f{'eatmem Plant of Jaipur

' Development Authority (30 MLD)

| Presently, the STP is being operated by
' M/s Ansu Engineering, Registered
 Office at Sector- 19. Kharghar, Khargar, |

Date of Inspection:

| Name and Desngnatmn of the

Person Contacted:

List of Partners/
_proprietor with addresses:

‘Category: Red/ Orange/ Green/

| Others

'''' Status g Opératibn:
Operational/ Non- operational/
Closed/ Any other

Directors/

(Navi  Mumbai,  Thane-410210,
} Maharashtra.
" Village Gajadharpura, Kalwar Road.
Jaipur
”7/07f2071 JI
'Sh. Anas M (Plant Manager 'md'

representam e of Mfs Ansu Engmeermg)
Not available

P

Operative

Status of consent “under the | (

Water Act, 1974:

Status “of Consent under ﬁur1 Consent to operate has been issued vide

Act- _81

' State Board's letter dated 26!06/"020 for
' sewage treatment plant having capacity
of 30 MLD, is valid up to
| 29/02/2024.

same

' State Board letter dated "6/06/”02{:95’@@ 47 of 62




Regional Office(North)

—amsthan

S

N

4

Rajasthan State Pollution Control Board
Opp. Road No 5, VKIA, Sikar Road, Jaipur
E-mail ID: rorpch.jaipur@gmail.com

Phone: 0141-2850100

| operating a D.G. set of 500 KVA, which
is valid up to 29!02;’2024

quantity (per day or month or
| annum)

_Namc. of product(s) and By-
iP|0ducts manufactured with
quantity (per day or month or

per

‘annum)(as
app!uatlon)

| Observations during lnspectz(m

|

consent

e Raw sewage received at the STP is

| point

| Status of Authorization undcr__ l\'ét'ﬁpphcable
H.W. (M and H) Rules- 2016 |
Name of Raw materials with | Raw sewage (30 MLD) (As per

application)

However, unit representative informed
that raw sewage received by STP ranges
from 22 to 25 MLD.

| Treated sewage (30 MLD) (As per
application)

treated  biologically and  post
treatment it is discharged in to the
Bandi River through a closed conduit
pipeline (from outlet of STP to the
discharge point approx. 01 KM) at
near Government Primary
School at Kalbelivon ki Dhani,
Kalwad Jhotwara, Jaipur.

sewage was found slightly yellowish
at both points ie. the point of
discharge into the conduit within the
premises of STP as well as the
terminal point of discharge into the
River Bandi.

e Flow meters have been provided at
the inlet and outlet of the STP to

provided,

‘e [t is noteworthy that quantum of |
sewawe received is deduced through |

e Apparently the color of the treated |

measure instantaneous flow rate of
the sewage. A totalizer has also been |

£,
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i Regional Office(North)
Rajasthan State Pollution Control Board
Opp. Road No 5, VKIA. Sikar Road. Jaipur
E-mail ID: rorpcb.jaipur@gmail.com
Phone: 0141-2850100

; | the duration of daily operations of |
: | pumps used for pumping the raw |
. sewage [rom sump.
e The log book is being maintained
using the above deduced data on daily
basis, whereas the totalizer provides
cumulative volume of raw sewage
received. The logbook does not
contain any cumulative data thus

. cross-check of the log book from
value of totalizer is not possible.

e Two by-pass lines exist as safety
measure  during shut down or
unforeseen  emergency. It is|
noteworthy that no  metering
arrangements have been provided at
these by pass lines. Thus possibility
of direct passing of raw sewage into |
disposal conduit can’t be ruled out.

13 | Any deviation from earlier Not applicable
Authorization/ Registration

14 | Any deviation from Not observed
observations from previous

inspection report in permanent

features

[5 | Any other relevant Information  The STP is based on activated sludge
- process technology comprising raw
- sewage sump, screening, grit chamber,
parshall flume, primary clarifiers (02|
nos.), aeration tanks with diffused
aerators (02 nos.), secondary clarifiers |
(02 nos.), chlorine contact tanks, sludge |
| digesters and gas holders.

16 Detalls of water/ waste water | Sample of sewage was collected from
! sample ~ collected  during | following locations and sent to Central
‘_ inspection Laboratory of State Board for analysis: |

IlTermmaI point near Govcmment:
| Primary School at Kalbel wcﬁagﬁ 49 of 62




Regional Office(North)

—[olasthan Rajasthan State Pollution Control Board

\-W Opp. Road No 5, VKIA, Sikar Road, J aipur
b E-mail ID: rorpeb.jaipur@gmail.com

Phone: 0141-2850100

Other Observations:

J - Dhani, Kalwad Jhotwara, Ja:pur

2. Outlet chamber of the STP.

' 3. Inlet chamber of STP (After fine !
screens).

q Q

‘treated sewage outside the premises into River Bandi through a closed

' Act dated 12/10/2020, the STP was required to provide online continuous |

' prior to that it was operated by M/s M. S. Khurana Engineering Limited.

| and adequate stack height.
' As an emergency measure two by-pass lines have been provided.

'CGWA nor copy of application made to CGWA for seeking NOC was

.......... —

STP is presently being operated by M/s Ansu Engineering from Oct’19

STP 1s having a D. G. Set of 500 KVA provided with acoustic enclosure |

However, metering arrangement has not been provided over these lines,
thus any possibility of direct discharge of raw sewage can’t be ruled out.
C‘onsenl to Operate dated 26/06/2020 has been issued with condition that |
no treated/untreated effluent shall be dxsc.harged into any other water body
and entire treated sewage shall be utilized in plantation and horticulture
and other gainful purposes, whereas STP was found discharging the

conduit pipeline of about | km.

Consent to Operate dated 09/09/2013 was issued with condition that the
unit shall carryout performance evaluation of the STP and submit report
within three months. As per available records of this office, performance |
evaluation report has not been submitted; the same may be checked at
Head Office level also.

In compliance of directions under provisions of section 33 (A) of Water]
effluent monitoring system by 31/01/2021, however the same has not been l
provided yet.

Various cess pools / fragments of stagnated water were observed near the
terminal point of discharge outside the premises.

Logbook w.r.t. treated water disposed/discharged, disinfection of treated |
sewage (chlorination), sludge generation and disposal. gas generation and |
its disposal through flaring are not being maintained.

STP is having 2 bore wells for abstraction of ground water however, water
meters have not been provided on them. Besides, neither NOC from

made available during inspection. :

F

; é-l’"i. :
B il

Page 50 of 62



S Regional Office(North)
~Raasihan. Rajasthan State Pollution Control Board
Opp. Road No 5, VKIA. Sikar Road, Jaipur
E-mail II_)? rorpeb.jaipur@gmail.com
Phone: 0141-2850100

Operational Aeration | Passage into Disposal Conduit

. Terminal Discharge (Outsﬂi_de thé"__m_ "~ Cess Pool ('étagnﬂated Wété;iae”; ‘
G e By - | . TemioalDisposal | |

i _ . Page 51 of 62



Regional Office(N orth)
Rajast Rajasthan State Pollution Control Board
W Opp. 'Rc.nad No SVKIA, Sikar Roaxil, Taipur
GW E-mail ID: rorpeb.jaipur@gmail.com

Phone: 0141-2850100

Observations related to the complaint received from Shri Satyendra Kumar
Singh as forwarded vide Head Office vide letter dated 26/07/2021;

The major issue raised by complainant regards to disposal of untreated
sewage into nearby agricultural ficlds by the STP through a sewage water channel
of about I km-and consequential effects of this discharge like foul odour, breeding
ground for mos‘quitoes and ground water pollution.

During the inspection, the STP was found operational and treated sewage
was found being discharged in to the Bandi River through a closed conduit from
the premises to the terminal outlet provided near Government Primary School at
Kalbeliyon ki Dhani, Kalwad Jhotwara, Jaipur. The same observation was also
reported in inspection dated 09/04/2021. |

The representative informed that sometimes untreated industrial wastewater
comes with raw sewage causing difficulty in the treatment and desirable degree of
treatment is not achieved.

[t is noteworthy that during inspection, large amount of foaming (white
colour) was observed in treated sewage, which is generally caused due to presence
of excessive surfactants (household usage as well as industrial usage) and looking
to the fact that the treatment is based on biological processes, so possibility of
presence of some industrial effluent in raw effluent can’t be ruled out.

Moreover, as mentioned earlier in this report in absence of any metering
arrangement over by-pass lines, possibility of direct discharge of raw sewage can’t
be ruled out,

The complaint mentions about M/s M. S. Khurana Engineering Limited as
industry discharging cffluent. It is submitted that M. S. Khurana Engineering
Limited is not a standalone industry; rather it was the previous operator of this
STP. Now, the STP is being operated by M/s Ansu Engineering.

€ =

Rty 4 ot
(Ankur Pathak) : (Sudheer Yaday)
AEE _ AEE

= - o

E
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iy Regional Office(North)

_Roashan .. Rajasthan State Pollution Control Board
' Opp. Road No 5, VKIA, Sikar Road, Jaipur

WW.A,.-;F
“’%%’ E-mail ID: rorpcb.jaipur@gmail.com

Phone: 0141-2850100

Recommendation:-

In view of the above observations, following actions may be taken:
. I. Jaipur Development Authority may be advised by the Head Office to modify
b : the Sewage Treatment Plant in order to achieve the standards as imposed
4 vide State Board’s CTO dated 26/06/2020.
Jaipur Development Authority (JDA) may be asked for time bound action
plan for ensuring usage of treated effluent for gainful purposes in nearby
areas. This will ensure that treated/untreated effluent is not discharged into
any water body.
3 JDA shall also be asked to submit plan for providing Online Continuous
Effluent Monitoring System.
4. As per the minutes of Hon’ble Chief Secretary meeting dated 24/06/2020
action on industrial units, operating without land conversion for industrial
: use, may be taken by Land Revenue Department/Local Bodies. Therefore,
ﬁ action on the illegal units is to be taken by controlling
: authorities/departments of the land on which illegal industry is established.
5 Further assessment regarding mixing of industrial effluent with the inlet
sewage can be made on the basis of results of analysis of wastewater sample
collected from inlet of the STP.

Ghind

( ‘v’ij ay Sharma)
Regional officer

|
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(See Rule - 24)

' REPORT OF THE STATE BOARD ANALYST
Final Report
Report No. : 20734

Report On : 05/08/2021

I hereby certify that [ Sheeba, State Board Analyst duly appointed under sub Section(3) of Section 53 of
the Water (Prevention & Control of Pollution) Act, 1974 received on the 28/07/2021 from Sh.
Sudheer Yadav, AEE, R.O., North, Jaipur a sample of Waste Water of M/S Sewage Treatment Plant
of Jaipur Development Authority , Plant - Sewage Treatment Plant [15679] ,Village Gajadharpura,
Kalwar Road, , City- Jaipur Tehsil- Sanganer , District- JAIPUR Collected from Inlet Chamber of

STP Collected on 27/07/2021. The Sample was in a condition fit for analysis as reported below :-

1 further certify that I have analyzed the aforementioned sample on 05/08/2021 and declare the result of

the analysis to be as below :-
J S.No. |Parameters Result
¥ 1 | 805 5=
“ 2 Total Suspended Solids mg/l 626
3 Chemical Oxygen Demand (COD) mg/l 1079
4 Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/1 351
5 Oil & Grease mg/l 14
6 Phosphate (Total) as P mg/l 13.1
7 Total Kjeldahl Nitrogen (TKN) as N mg/l 53.2
The condition of the seals, fastening and container on receipt was as follows : Inta
Signed This On 05/08/2021
BOARD ANALYST

Rajasthan State Pollution Control Board
Head Office (Central Laboratory )

= 4, Institutional Area, Jhalana Doongari,
Jaipur-302 004
Phone: 0141-5159648,5159607
Fax: 0141-5159665

05-0pZgk '54%f 62
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REPORT OF THE STATE BOARD ANALYST

(See Rule - 24)
Final Report

Report No. : 20735

Report On

: 05/08/2021

I hereby certify that [ Sheeba, State Board Analyst duly appointed under sub Section(3) of Section 53 of
the Water (Prevention & Control of Pollution) Act, 1974 reccived on the 28/07/2021 from Sh.
Sudheer Yadav, AEE, R.O., North, Jaipur a sample of Waste Water of M/S Sewage Treatment Plant
of Jaipur Development Authority , Plant - Sewage Treatment Plant [15679] ,Village Gajadharpura,
Kalwar Road, , City- Jaipur Tehsil- Sanganer , District- JATPUR Collected from Outlet Chamber of
STP Collected on 27/07/2021. The Sample was in a condition fit for analysis as reported below :-

e e

I further certify that I have analyzed the aforementioned sample on 05/08/2021 and declare the result of
the analysis to be as below :-

S.No. |Parameters Result
o 1 |pH 8.20
A 2 Total Suspended Solids mg/l 52
2 Chemical Oxygen Demand (COD) mg/l 149
4 Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/1 47
5 01l & Grease mg/l 4.0
6 Phosphate (Total) as P mg/1 6.4
7 Total Kjeldahl Nitrogen (TKIN) as N mg/I 51.0
The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 05/08/2021
BOARD ANALYST
Rajasthan State Pollution Control Board
Head Office (Central Laboratory )
2 4, Institutional Area, Jhalana Doongari,

Jaipur-302 004
Phone: 0141-5159648,5159607
Fax: 0141-5159665

0s-0Rage 95s0f 62
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REPORT OF THE STATE BOARD ANALYST

(See Rule - 24)

Final Report
Report No. : 20736

Report On : 05/08/2021

I hereby certify that I Sheeba, State Board Analyst duly appointed under sub Section(3) of Section 53 of
the Water (Prevention & Control of Pollution) Act, 1974 received on the 28/07/2021 from Sh.
Sudheer Yadav, AEE, R.O., North, Jaipur a sample of Waste Water of M/S Sewage Treatment Plant
of Jaipur Development Authority , Plant - Sewage Treatment Plant [15679] ,Village Gajadharpura,
Kalwar Road, , City- Jaipur Tehsil- Sanganer , District- JAIPUR Collected from Terminal point
near Government Primary School at Kalbeliyon ki Dhani, Kalwad Jhotwara, Jaipur Collected on
27/07/2021. The Sample was in a condition fit for analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on 05/08/2021 and declare the result of
the analysis to be as below :-

‘.J S.No. |Parameters Result
WU il | 8.11
2 Total Suspended Solids mg/1 60.0
3 Chemical Oxygen Demand (COD) mg/1 156
4 Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/l 52.0
5 0il & Grease mg/l 40
6 Phosphate (Total) as P mg/l 6.5
7 Total Kjeldahl Nitrogen (TKN) as N mg/l 50.4
The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 05/08/2021 2f|o—

BOARD ANALYST
Rajasthan State Pollution Control Board
Head Office (Central Laboratory )

4, Institutional Area, Jhalana Doongari,
Jaipur-302 004

Phone: 0141-5159648,5159607
Fax: 0141-5159665
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Executive Engineer PHE I

Jaipur Development Authority,

Jaipur,

Sub ;-

JDA/EE PHE I/A & F/2021-2022/Dec/282

Administrative & Financial Sanction of the Work,

Dated : 01/12/2021 |

I am directed to convey the Administrative & Financial Sanction of the work amounting to
Rs.56,32,440.00 (Indian Rupee Fifty Six Lacs Thlrtv Two Thousand Four Hundred Fourty Only) for undertaking

the fot!owmg work.

1 Details of Work :

Censultancy work for the preparation of Detailed Project Report for the Up-Gradation of 30 MLD STP at

Ralawata & Gajadhar pura as per NGt Norms, JDA Jaipur

2 The Expenditure shall be charged to the Budget head :
C1: 02-EXPENDITURE ON DEVELOPMENT WORK

C2 : 07-Special Project

C3 : 124-STP in various places for reuse
C4 : 99-Various Work (Other Misc Works)

3 Year WIse proposed Expenditure :

| Year 2021-2022 2022-2023 2023-2024 2024-2025 ~ 2025-2026 | | .
| Amount ~ 25,00,000.00 31,32,440.00 0.00 0.00 0.00] ',
4 Work Details :
—
Estimated Sanctioned [ |
Sr.No. Name Of Work Job No. Cost (Rs) Cost (Rs) Remark ! i
|
1. |Consultancy work for the JDA/EE PHE I/A & | 56,32,440.00| 56,32,440.00 ;
|

preparation of Detailed Project
Report for the Up-Gradation of 30
MLD STP at Ralawata & Gajadhar
pura as per NGt Norms, JDA Jaipur

F/2021-

2022/Dec/282

5 The further details of the work are as follows :

| Sr.No

Particulars

i s T arEETETTS.

" Amount (Rs) |

.1 [Non-BSR Item

55,22,000.00| .

NOTE : This is a computer generated statement and doesn't require any signature or stamp.

Page 1 of 2

15/12/21 02:22
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WOrK FOrtion DD,LL,UUU.'.?U
Add 2% Contingency 1,10,440.90
Total Amount 56,32,440.(10 '
Say 56,32,440.00
6 Work Wise Bifurcation :
Sr. No. Description Amount (Rs)
1 Sewerage 56,32,440.00
Total Amount 56,32,440.00
Sub-E Details :
o Total Amount| 0.40

The Work Number has been assigned Work No. JDA/EE PHE 1/2021-2022/Nov/366 which should be mentioned
in all the references of the sanction and shall be shown in the MPR of the division.

7 ©On Completion of the work, a completion report in the following performa should be submitted :

Sr.No.

X

Sanctioned | Actual Cost | Reason of |
Name Of Work Job No. Cost (Rs) (RS) Variations
Consultancy work for the JDA/EE PHE I/A & 56,32,440.00

preparation of Detailed Project F/2021-
Report for the Up-Gradation of 30 |2022/Dec/282

MLD STP at Ralawata & Gajadhar
pura as per NGt Norms, JDA Jaipur

This bears the concurrence of JDC wide para No. 45/N held on 01/12/2021.

Remar

ks :

Chief Accounts Officer
For Director (Engineering)

Chief Accounts Officer
For Director (Engineering)

'NOTE : This is a computer generated statement and doesn't require any signature or stamp.
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Rajasthan State Pollution Control Board

Headquarter. 4. Institutional Arca, Jhalana Doongri. Jaipur-302004
b ; .
Phone - 0141.2711263,2716802 e-mail - member-secretary . rpeb.nic.in

RSPCB HelpLine No 0141 2716877

P Clech-Taipur) STP-OYRPCRY ooy 4 e} Dated: >\\ V0.,

Executive I ngineer (PHE-I
.haum: Deselopment Authornity
Japur
Subject - Regarding Consent to aperate under water ( Prevention and Control of
Pallitton) Act 1974 For X0 M1 O STP at Gagadharpura . Kalwar Road.
Larpur

Reference: -1 Consent to Operate issued vide this office letter dated 26.06 20,20
2 Tnspection carried out by Board officials dated 27.07 2021

" 3. your letter No. IDA/XEN/PHE-11/2021/D-260 Dated 01.07.2021 P
1T, g

With reference 10 above. inspection of STP was carried out on dated 27 (7 207 "
and the 1ssue of repeated complaints against the STP was also flagged in the meeting held on
07 09,2021 wherein it was decided that the STP needs to be up-graded to meet prescribed
standards. Y ou are requested to take following actions:

1. Modity the Sewage Treatment Plant in order to achieve the prescribed standards

Submit ime bound action plan for upgradation of STP.
Submit time bound action plan for ensuring reuse of treated effluent for gainful
purposes in nearby areas.
4 Submut plan for providing Online Continuous Effluent Monitoring System. :

e b

The analysis results of the sample collected on 27.07.2021 by officials of the Board shows
that the treated sewage does not conform to prescribed standards in respect of TSS, BOD and

COD ( copy enclosed). "
It may be further noted that as per the minutes of meeting held on 24.06.2020 under the ji

charrmanship of the Chief Secretary, action on industrial units, operating without land
conversion for industrial use, is to be taken by Land Revenue Department/ Local Bodies.
Therefore. case for action against such illegal units the details should be forwarded ©

concerned authority.
Yours chrci} \
f
o

(Niraj Mathur)
GlC-l.iq{uid Waste
&ic.

Encls..- As above

Copy to:- ji
|. Regional Officer, Rajasthan State Pollution Control Board, Jaipur (North).
2. Master file. i L{ L{
3. Nodal Officer (Notice), Liquid Waste Cell. fL ;

ERFES §F iR A W e
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12/8/21, 1:30 PM

Chayrperson

Teenu Gupta, s
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Bajasthan State

Potuton Contret Board (Ra)
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e 28\ [202)

Leak bavsorr,
| would like to invite your attention towards regular nor ComLiRTies
by the STP being operated by Jaipur Development Authorly at vi33%
Gajadharpura, Kalwar Road, Jaipur In 2 complaint recevec r Ine RSPLCE
i has been alleged that discharge of untreated sewage s \&t Out frpen tF
STP causing foul smell, forming breeding ground for mosquiloesinsec!
and harming water bodies/ground water. Dunng inspection carmed ou' oy
officials of the State Board it was observed that only one primary carfer
was operational and sewage s discharged into Bangi niver whicn S
siolation of the conditions of the consent ssued by the State Beare 772
analysis results show that the treated sewage does not gortar
prescribed standards The concerned officers have failed to submit acton
plan with time schedule for modifying STP and it is causing CubhC
resentment.

i

n

in view of above, | request you to infervene and direct the conce’™ =3
officers lo take immediate steps to stop the discharge of untreates '€31ed
sewage into Bandi river and improve/upgrade the STP lo acm&vE
prescribed standards

J

{(Veen upta)
Chairperson

Shri Gaurav Goyal, I1AS
Commissioner,

Jaipur Development Authority,
Jaipur.

4. Institutional Area, Jhalana Dungr, Jawpur 302004 (Raasth
=agani an

Tel. . #91-141 21132« E-mail. chasrgs rsni@¥peh i in Page 60 of 62



Annexure-X

Field photographs taken on 8.12.2021 in NGT OA 80 of 2021 (CZ)

(5] 261 Mmuy.
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(GHET I

Outlet of STP

Terminal point near Government
Primary School at Kalbeliyon ki Dhani,
Kalwad Jhotwara, Jaipur
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Sludge & waste water accumulated near the discharge point
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